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BT, ", AEEH/03/ATAGEAT (AETHAR)/THTHTHTAE-2017 —ATA T @I AT T HIHAH AT,
FeRlT TR 6 Td ATHGT 6 G197 G GeaT ST 71 Argi=aw, 2006 (2006 FT 34) HF 4127 16 F A7 qf6q €121

92 f¥ IT-TT (2) & @ (T) F Aefi sroft arfxrai #1 YART 2 gu @rer geer ua qraa (forgg aror & forw @)
fafew, 2019 &1 yrew fAfF=w s #1 ywaE Fw7ar g1 IF atataaw 7 gy 92 #i IT-Tr (1) F HeAw
FUTSATAATE, TAGEIT TATIAT I ATl FATIT T AT FT TS i =47 3d & % I9a wreq Affzw vw =
FTEEAT ST FLHTLT TSI § THRIAT AT STUIAT, A FA=T ST 7 ITAse FAC 19 67 fAfr & frg fom #7r srafy
AT g9 % TeaTa, A= fRar s,

AT G AT T AT THL0T F @I FLEAT ST AIAF (|T IS /AT S @rar A7) f&faem, 2011 # 39-
e & fovgr T % forw @rer % forw @ 2.1.19 99T, Al ofd AT T g Si¥ 7w AT @Ter

AT 3T AT (TTH 3T AT A< @rer area) &faaw, 2011 % 3% su-fafaaw 2.1.19 =t srfaitia = &1 g
FAT § o< Toep Troor & @rer F v uw st e sratq | qeer s amE (forgg 9o # forw mrer aar)
e, 2019 F@TaT 2

AT STTAT TATH, TS AT I, &I FIAUTAT ATSFREN, ATLAT G AT T TGF TTEFI, THSIT T, HledT
g, TE Aeet-110002 Fr 3r=ram S8 FTT regulation@fssai.gov.in 7% &Sl ST Tt &;

AT ST qATE, S R T =t ' 3% wrew ARt F @9y e fGfitese st fi aurty ® age g o
STTUAT, |T=r 9TFErsor g7 S 97 fe=re & S

2329 GI/2019 (n
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wrey faffaw
1. ety 9] UF YT - (1) =9 [AfFEei 1 "t 9 arer qeer va /| (Fass v F o gren) e, 2019
Bl
2. gy, -

1) "srferfae" 7 o7 @ qIAT ST AT AfA=aw, 2006 (2006 FT 34) T F;

10)

‘T TR0 & o1 srterfeae 7 a7 4 % dgd TATad AT 1T @Te et Ud 19 T g,

TASTT & 31 12 HTg o FH SH & 9= 7 g
TASTT @1 ATATHTT F g 10 F I7-gve (1) &t &1y 3 § Fiva o7 T g,

FasTa e fowe: sferfear &t g 3 % 37 o717 & |oe 10 (1) | (07T o1 & g;

TASTT T AT TIATT 0 GTT F qF Tq9 & g & owew ¥ g oa Fo9w =w 7 qasma fi wrwor
AALTFATA T TIT FLA & [oIT TATAT FATAT B

wTerstre fafer: Fertra fafer &1 oot 39 3cuta &1 swr & &S & g S e = 9 =31 < F Wtta g
q7T TR F FATAT a7 g U o fF9w w7 | qasa i wwer sraegwarel w1 W wA & o ahqrET
STTaT 2l

T AT ATRT o v &1 o1 U @ | g Sraar gy, e=r, sire/ar sfeat (@ret)/ sée, arse, q2
ST ST o ST a1 /AT TATFT @I dal % 36 8 AT AT SITaT § T TTH1 a7 g9 AT o SUg<h
HTEAH % AT T o forw 337 o Strar 21

TEERT AT TR T @I &1 o U @1 | g S e, o797, siie/Ar st (3rat)/ e, aTeT,
T ST TIE & FTd I SHY/AT TEEFT GTeT dal & 3 § AT haT STaT § i I AT g9 AT 6
ITTH WTEAH & AT A & (o7 AT 361 St 2|

A fater 7 o9 39 @ 7 ¢ SEa ITART Fasrat & o0 0F g H 757 F 79 H I GI% w & o
o s fere fRent % srEme ST 6T trar 21

11) fadrw Frfererdira sgaeat % fore Fasra fater &1 oo ara geer 21 Fasg fafer % w9 9w @ e

& et faferee Sfrarfart, wE=i, a7 aftwe aRfeafaat § qasat i @G Troor sraeaawdrsti w1 @ Fe &
forT g\ STar 81

12) Fasmat & forw aefaia amefET & g™ 9% G =@ F I8 eI g Aw gl wi fgerd & fow

13)

TTEETT Y I STFY 9T O ST STaTe T4 THehd Ue T Fiteh STTsel HLaTaT T 2|
‘ST FT o =9 A=t & 9 A= 7 2

3. 9THT AALTHATT:

1)

TASTAT F TII07 % forT @rer 1 srara &9 § o avx, 9T, Ud q=y At ar mrer qrar vd qaws (G
Y wraterT) fafeaw, 2011 & AR S0, AW, /AT o1q o [hent &, =i 9 § T Har s
arter arer | frft ff wehre % gre & T S g = At ararawr #§ g R s

=4 =T % qga ye fhu u fFery i Igeat & oo fare) wnierm #t wrer geaT oY AT (TR ¢
Fafern) fafeaw, 2011 % fafaaw 2.4 F qga [AfEe st & ge & s

Ford o T FTq TASIAET ATt HIS AT AT HIS[E &, TV A& I UH Sdrae ! qIrud i S|
= fFEt F 9gd vem O S are o Hteerf sgeeat # o qesma fBfe va oot gt
AT @, | AT ST ATHH(@T ITE JIAF UF g1 qgarsy) fafaaw 2011 F affors ft % g s
TE TN o Soft FErg) @ forw Gewshafasrer araet & =T g
TS < A & =T arar # £ 5.0% F ey e AT F T SqHd gl
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5)

6)

STgT Fel T AN 2T, FasTTa 99T & forg @rer 3caral # wivstl, ferf@et ue sv qius qeai & S At #1
ITANT =9 A=A F Tgaq ITeed FaTs T2 Aqa=at #ALTA(F), 1(@), 1(71) F T & w7 S

TSI qI07 3 oI @rer Scarai | $Tarer ¥ Fash H7 I SIFargaadish e (ST0AT) AT f=emis e
(TATTT) TSR FigHT, AIEUHT HeqTedT, Thistiigiead Tadl, ¥ IeH"ar Tadl % &=q & fory
F 9T AFA T 0.5 TTAerd aF 3T T ST ST T AT FFaq 1:1 7 Fam <1 ae6ar 2

Ford Ay srfafvaa o= F qa9g & Ieqrs § Ira1 f6ar 47 € 97 oy i F 9§ g9 9w 7 0.2
Tfrerd | w7 T2 gL

T o THAYE o TASATT Tl o (oI TSI 338 L& AT § SIUAU Fef F97 7 T 0.2 Tiaerd F w7 v
TART T S0 &1 FFaaw sqara 1:1 = s Fear g1

Fre ot =af<F W A Ao foreg % foar et off s 1 qesta @ =T, qasa A e gy s
AT W @1, THEFd AT AeTd I3 @T AT SAqadi are a7 Icarad, o, |querwer a7 fows %
forT yaeofe 921 weom:

Fordt T == fafa=wt % aga @B FfEwaha sgreat & o qasra f&afd ooft % Some S smagm=t 4
HERICIN
TSI TIO0T F forT @rer fOre] gver srehed, TOr aiaer e e @ree (Icures qard i faawr fAfeem)
arferfeare, 1992 r9m 2003 # "efaa (srSuHus srferfe=r) F srurerdr o F:4aT:

Ford o e frfrcar 2o & forw forg) wniem & Arwer § Sgt Taaure TRT (o), e (ue) = i
feuafa (o) & foro T araw o= Fug g, S fom 3ame §, a@temr ymaems " at #1 go fog + oo
AT g " ATAAF ART 2
frery Frfream s & oo forgp wrden & A ® <firer fgrerst (Tse FAIRd) fFam, 2011 i g
FTAT F ATHE ATTF TF AR AT AGLTHAT F @ISH (A9 WO F Ow @ @ew qEer #wi

ATTITHATAT T qTAT T

4, AT I G
(1) &= T AT FRrgpelt Y ATHTT T SATF9ARATA I T FIA ATl TTHEL 6 = H qAIITd 38 @I IeATal IT AR

gl

(2) |¥=AT: (i) qASTT T @TH o AT 3 S (5 0 AT 99 AT A7 % (09T T 0F 577 TO9F Jod ud qraet
et B = fAfFart o Iversy Fvamar 737 & & 997 A7 2
(i) ScaT= F¥ AT o8 ST TqTAT AT ANF FT F FeTHT IT TF Tl 6 TAEATIT FT AT AT S GahloT,

TSI, AIGTS, AFIS, 3T AT SHEId; AT THF AT FTEh ¥ ATS ¢ i Ay aiveha frar T aerar 21
(iii) 3TUTT § UFEAAT ZIAT ATMGY TH A3 TF GEL FHT F TFT AT ATL0| T T T18 37T 939 8 o qF7 g0

?/-)%qa-lolm I GT AT AELTFATA AT T FHIT, AT

#9. | Arueve o gfa 100 ey Ferrdt T
fAeraw EIBEE:] e srfaraw

1. TS AT, AT T wfaerd - 45

2. T T3 TIET (TF x 6.38), 9 g7 Wiaed | 12.0 - 2.50

3. T3 T, WY T Ffderd 18.0 - 3.80

4. T TG, AT G Ffaera - 8.50

5. T BT I ol | srgeaeiie T, oY | - 0.10

FTeT wfaera
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6. g8 9IT T+, e dT ¥ BT ATL QI | - 3.0 - -
ferera

7 ICTEAFAT & AR F FAqAE [EAHT | g0 70 . }
ITITE | ITT oAt ot 100 foefht ST U

8. FTigreee, I8 wfa 100 a1 45.0 70.0 9.60 14.90

9. e © &9 ¥ ommwd,  aeg), | 350.0 400.0 75.00 85.00
qreswrma wfa 100 99

10. |[fefm & (@eeefread aJr | 5.0 10.0 1.00 2.10
THATERT & & § a0 a1 Ta4T),
qrEFRETY i 100 ITH

11. Frerfia £ (srewT Zrredia & Tawe), o | 2.50 6.0 0.50 1.30
st 100 I8

12. ferfae %, wremm wta 100 I 7.50 15.0 1.60 3.20

13. | faerfae @, fw wfy 100 s (veRfs= | 25.0 40.0 5.30 8.50
I o &9 H)

14. | frenfam, ardsmm afy 100 a9 200.0 300.0 42.60 63.80

15. Sarefa, "remrmy vt 100 I19 400.0 2000.0 85.10 425.50

16. | frerfae see, it ofa 100 om0 3800.0 5500.0 808.50 1170.20

17. | arsferfee, sy o3 100 a9 100.0 400.0 21.30 85.10

18. AEIT HIAE THFH (STUHS) (Fiferw sve1), | 15.0 50.0 3.20 10.60
7=t wfar 100 wrer

19. | TenafAeE s, ot 9 100 I8 2000.0 10000.0 425.50 2127.70

20. fEerfae 12, s 9fT 100 919 0.25 0.50 0.050 0.10

21. AT, ATSHATT Tid 100 IT8 7.50 50.0 1.60 10.60

22, | e, o o 100 o9 32.0 - 6.80 -

23. | @feFm, o wfw 100 a0 90.0 300.0 19.10 63.80

24, | araforw, fawm wf 100 o 300.0 900.0 63.80 191.50

25, FATEE, fowm 9T 100 919 250.0 800.0 53.20 170.20

26. | Hfcerrw, famm wfw 100 a7 250.0 500.0 53.20 106.40

27. | wrEwE, e iy 100 am= 125.0 500.0 26.60 106.40

28. FATATH ;| BIERLH AT 1:1 2:1 1:1 2:1

29. | #f=form, fmm oy 100 w9 30.0 40.0 6.40 8.50

30. s, fawm wfa 100 o 3.0 5.0 0.60 1.0
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31, AT, ATSHUTT I 100 I 90.0 120.0 19.10 25.50
32. | afeT, wréwETE 9 100 IR 160.0 470.0 34.0 100.0
33. | e, i wfy 100 omw 2.50 5.0 0.50 1.0

34, RIS, ATSAR T I 100 9T 5.0 500.0 1.0 106.40
35. Forfeorm, ATy wtd 100 a1 5.0 17.0 1.00 3.60

* 1 WTSHIUTH STUHRS = 0.6 ATSHIUTH HT{or 378

(v) I §, IearE | 5.(2)(viii) & AT Tfersw arafT gr aswdt 21

(3) @ mEAsH: foReft off warTe T @ HEAIST A SUANT FASTd T @I § qAfod gl greattsh, =1 | () § Ffvra
29y % WO @Ter GEASAl w START RAT ST FeRar 2

5. TS fafer

(1) &=1; T ATAH TASTAl & AT IO AFLTFRATHA FHT T HLA & (o0 F07 IT 727 79 § Fao1q (aredi 9% a0 il
(2) g (i) asTTa fafer s A S a7 S F A ST ST 9rue deat S ST 97 et 3cqrs gl o
=+ At ® 3uerser T T 2

(ii) ScaT= T AT 398 ST gGTAT F ACAF FT T geTHT IT [T el 6 TAEATIT FT AT FAgIese STe oI,
SFALIST, HTEall, AFI, 3T HICE[SFALIA,; AT THS STH HIERE T ATSEE Hl [HATHT TS AT ST Tl 31

(i) TEsTTa fafer § e S F9T R T H AT ATEIT d g7 THAT gl ST SATTE T H I 9T Al Trredqid
FTAT g1l Fasrd [Afer & gregioves aaeafa 9o Ua 97 &7 S 981 a7 Srom)

(iv) FasiTa fafer § g Fratarses &1 30 TTA9d aF Tge § THAT gl e qaa /A7 Srafedse v+ areev % &
# 77 2 gT8/100 et 9% 57 &7/ g1 Tehat 2l

(v) T AT TF AEF (FATET @TET AT 977 o, ~Jeredeiaed, 9w aer fuas v & foro arer, &y
e yaem F o 9=, Foa | T a9 are) SfeaemEet, 2016 #i araet At § afva wad
AToFeh TP ITATIAT el ATl SHEATULEH T g1 STFRT AT ez & afvia st sraerawarsti & |y arer far srowm)
(vi) ITITE § THETAT AT ATRT UF T30 U GIaL F1 H qFT AT A0 THH AT F4TE AT 989 T2l gt ATzl
(vii) wasTa fafer it AT srasasaret i Q2 F3AT AT, FATdT:

FEH. | WIS #rard s 100 forert ety wfa
Aeas srfermaa Reas srferwan
1. ATEAT, WL ZTT Ffaerd 45
2 SCMEAHRAT F AT F AT AT | g0 fwew |70 B | -
ITTE | 3o St wia 100 et St THE NN
3. FeT TTET (U x 6.25), T g7 Ffaerd 10.0 16.0 2.10 3.40
4. el 9T, T Fia 100 ITH 18.0 25.0 3.80 5.30
3 4T, 19 Tia 100 919 12.0 2.80
5. F) Forrfers e, I 9T 100 T 1.50 7.0 0.30 1.50
7)o e ave, e wfa 100 T 250.05 53.20
M) feriier st 1 squTa/o- oo s+ | 6:1 6:1
HT AT
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6. A T F e vl a1 T, Fef a7 - 20.0 - 4.25
AFAT T WTT G Taerd
SEIT A, FT AT TFAT T T G i 1.0 ) 0.20
gfaera

7. T FET FAFAL, T 9T FAT FT AT FT | - 3.0 - -
gfdera

8. FTATETEEE, WY ZIT Tiaerd 45.0 70.0 9.60 14.90
F. TR [TANEHFZH /AT - 10.0 - 2.10
T T A TS, FTaTgrsee HT Ffaerd

9. T 1@, AL G Tiaad - 8.50 - -

10. T BTESIFATNE e § srgeaqeiie ¥, a1 | - 0.10 - -
T Tfaerd

11. e ©w (A F Agws, @s), | 350.0 400.0 75.0 85.0
HTEHRITH T 100 919

12. faeTfas <7 (R erhLe 31 e e | 5.0 10.0 1.0 2.10
F w7 | = BRar ), arswmy gfT 100
DI

13. faerfom £ (srewr TR & gueer), B | 2.50 6.0 0.50 1.30
gfa 100 a1

14. fararfae %, ATy wid 100 a1 7.50 15.0 1.60 3.20

15. faerfam =, form 9 100 I (uemifds | 25.0 40.0 5.30 8.50
¥ % &= H =Faq o )

16. foramaTes, AT sy 100 99 200.0 300.0 42.50 63.80

17. TEATFATAA, ATSHATH T 100 918 400.0 2000.0 85.10 425.50

18. fRenfem Terer, Ay g 100 am9 3800.0 5500.0 808.50 1170.20

19. ursetfEeE, ArsHmrTy vt 100 a1 100.0 400.0 21.30 85.10

20. ALEN e THF (STHS) (Rl ew), | 15.0 50.0 3.20 10.60
ATEFHITH gt 100 T+

21. eI ot ATSh T I 100 919 2000.0 10000.0 425.50 2127.60

22. faerfam 12, arswrmr afa 100 a9 0.25 0.50 0.05 0.10

23. qrafes, "arswE gt 100 98 7.50 50.0 1.60 10.60

24, Fren e, R afa 100 I8 32.0 - 6.80 -
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25. arfeem, fem afF 100 om0 90.0 300.0 19.15 63.80
26. qreforaw, fawm wfy 100 o 300.0 900.0 63.82 197.48
27. FARTEE, foem 9T 100 9+ 250.0 800.0 53.20 170.20
28. Ferform, form af 100 o9 250.0 700.0 53.20 148.90
29. s, far af 100 9w 125.0 500.0 26.60 106.40
30. FATATH ; BIERTH AT 1:1 2:1 1:1 2:1

31. Ffforry, fowm f3 100 7w 30.0 40.0 6.40 8.50
32. s, fom wfa 100 o 3.0 5.0 0.60 1.0
33. AT, ATSATH Tid 100 919 90.0 120.0 19.15 25.50
34. taT, Tt 9T 100 o9 160.0 470.0 34.0 100.00
35. s, o 93 100 wmw 2.50 5.0 0.50 1.0
36. TITST, /TS T Tid 100 I 5.0 500.0 1.0 106.40
37. erfeaw, ATSHEmE Iia 100 I09 5.0 17.0 1.0 3.60

* ST g9 VIS 1 STFNT 36T 74T € =T8T U x 6.38 e ¥ &7 ITANT 36T ST Tt 21

#1 ATSHIUTH STHS = 0.6 ATSHIUTH Fifersh o0l

(viii) FRfeTs FTARET: 9 T qesa e 1 ITanr w3 F o [Ager F aqam o fFFar sar g ar =9 ° o
T qcd T BT IR & ST T J1ee vy § 9T w9 e Mt /e § 9o e g

w8 Tt #rard, ffm afa 100 37 / fefy
e arferawaa
1 HET 0.025 :
2 TR Ui (T i) 0.90 ]
3 TR AT 17.0 -
4 EEERICIEE] 1.17 -
5 TS FeTE 1.13 ]
6 e g 140.0 ]
7 AFITRA 30.0 -
8 ATEHTSITEA 80.0 -
9 TRTSATRA 70.0 -
10 TATfRETT 3.0 -
11 EIRESE IS 35.0 -




THE GAZETTE OF INDIA : EXTRAORDINARY

12 e 8.80
13 BT 130.0
14 forfae wiawe 0.70
15 SreeTfeeeE fs£15.0
i< 40.0
16 el 60.0
17 HIeATaeed , ATSHIUTH 7.50 50.0
18 FIEAH, ATEh AT 7.50 50.0

(3) @rer wgarsT: (i) Fastra fafer stfafera My 1o G va et § qgaa gei| FAeferfad e agarsat # aeasrd
fafar 7 ITFART & forw IeuTash  FHReTga™ 99T Fed a0 fHeraT ST "t €S9 a% 6 s giva 98t T =

&
ariuquH | gEAsT T 9T 100 THUH 97 SATEHaH FT
TET A AT qcd
410 FI A I 0.1
407 TR 0.03 (e AT ZFE ST FAT el

FERCEICREICE:)
KIPEIEaE
322 arferfar 05
471 HET- 37 RRaeEes 0.4
472c Rerater ¥ Arsfes o a4 o S5 0.9 (wsft v ¥ 2R FawTa By #)
0.75 (1 I F qTee¥ Aasa 3ty #)
sreeraT AT
524 GUEREIEEIEELIES] 0.2 (UH AT HIFT T F AT AW,
500ii AT FIEEo Frare gi?&iﬁaﬁ;?ﬁw%%q 5.(2)(vii)
500i EUERLEIEIRE
501iii TrEfraw BT Fraiae
501 qrefer Frafae
525 e grégrETEs
526 FATIH TR STFATES
270 e (+) ST awer St

[PART III—SEC. 4]
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330 ATE e o Sty

331i A TrEgrEgod arsee Sy

331iii FrewTeaw ATE g Sy

332 Treforgw "riee SR

3391, iiand | GIFETH  STEgRSoM  WiThe, TS HIIW | 45 9T BERRE F €7 # el AT FFT
ii BTES IS HiFhe AT ZISHITSAN Hiehe w7 F 3w 5.(2)(vi)) § "rfeTw, T
340 i, il and | TERPT TSRS wieRE, =T TR zﬁﬁ”{m?zwﬁjﬁ’zw“ﬁﬁm
i TSI Hiehe A7 2T T firr wiehe

307b fafea SR areFa w51 T )

304i TERATE I 1 forIT (T T fiyeror # )

et T

290 FTA STEAFATES Sy

941 ATEZIST ot

(i) STEHT | () § FATT T GTer qgATSAT T ITART AT T qeai o €7 § ITANT {47 1 TheT 2

6. T TS AT W @
(1) &=7: I HIFF TS & €T H G AATST ST T G| T AT g7 (ST STATEH qaSId o AT T AL
e % fory foaT ST 2

(2) TATSI: (i) T4 AATST ST YL GT=T T AT AF IT AT 6 (707 ¥ F7F TF qedi 3 IR 9% Aremia
IeqTg g ST ToF =9 fAfR=eT % Jga suersy #vary v g

(i) =9 & A FHL T AT, FTAT, AT, TS ST T A FTGTH TATR & T 2|
(iii) =\ ¥ @Ter At 9o, IETEd @I do SIS 0, W ATea/sE qi9ass, g 31| qaret, At wrargege

ST THAAIST, THACIST, HICEIST, AFEIST, ST HTeal SFALI,; ST THF & BEhe AT ATece Wf g T &1 THH gregioiies

FET T ITINT A1 AT ST

(iv) TH¥ e T FeTAT AT I IcUTE, TS AT AVST % I¢ATE T & A IT 3I9% Icq1& AT &1 Tt 2

(v) ITITE H UHEIAT AT AT TS ST U GRaL H0 F Yk gAT ATGU| Tg ITEr a1 i gag & T g6 geT

ElE
(Vi) T STATST TR W @rer e sraeaawmarett H O FH:
F.5. HTIETE g T wfr 100 frefr Ferdy
IGRSGE srfersas GRS L afersan
1. STEAT, AT G Ffaera 5.0
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2. FA T TE (TA x 6.25), AT FIT 15.0 3.20 -
gfeera ,
TS ITE, AT 51T Tiaead 5.0 10 )
3. FT FHT, AT FTT TIA9 (79 997 |igd) | 7.50 1.60 -
I FET (3Tehe), 5.0 1.0 -
4. FA FETEEeE , WX T Tfaead 55.0 11.70 -
5. F T, AT G Tfaera - 5.0
6. T BTe A o § arerqefier Tra; | - 0.10
T g yiaera
7. Foof LT AT UT), AT T viaea | - 1.0
8. et T (A F awEd, avs), 350.0 400.0 75.0 85.0
HTESHIT w100 19
9. [Rerfiw & (FreE e ar 5.0 10.0 1.0 2.10
TRTTeReT AR E T o = H =2eFd {33t I74T),
AR T 100 I19
10. faerfom t, fawr oy 100 25.0 40.0 5.30 8.50
11. foratae (grEgeree & =7 #), o 0.20 0.30 0.04 0.06
gfa 100 79
12. Trearrertem, oo afe 100 a9 0.40 2.0 0.08 0.40
13. et Twerer, o wfa 100 99 3.80 5.50 0.80 1.20
14, | e wieE T (STUES) (R 15.0 50.0 3.20 10.60
_ET), WTSHITH Tfa 100 qTr*
15. s, o i 100 9 3.0 5.0 0.60 1.0
16. SteaT, fRm gt 100 I 2.50 5.0 0.50 1.0
*1 ATSHIUTH STUFRS = 0.6 AT IUTH Rifors® v
(vii) Ffeus AT / T qcd; THH A Jeqd AT / TuE aod o g 9 5
wH TR / T T Ao ¥ 100 917 AT 7T 100 FFar Ferdt
GRS R srferaas IRESGE:] Atershas
1. eerorfae e, R 2.0 10.0 0.40 210
2. e <t 12, argsmma 0.25 0.50 0.07 0.10
3. rerfae &, " 7.50 15.0 1.60 3.20
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4. Frefie, fo 32.0 6.80
5. AR, i 20.0 200.0 4.25 42.55
6. Ferform, o 250.0 700.0 53.20 14.90
7. wieEH, 125.0 500.0 26.60 106.40
8. Ferrere, 250.0 800.0 53.20 170.20
9. Ffeatormy, fomm 30.0 40.0 6.40 8.50
10. GUEREREDI 90.0 300.0 19.15 63.80
11. EEIGRCACIEEaD IR 5.0 17.0 1.0 3.60
12. e, o 60.0 12.75
13. ur-arefieTeree, o 0.9 0.20
14. TSI ared, 5.0 1.0
15. AT, ATSHRTH 7.50 50.0 1.60 10.60
16. AT, ATSHUTH 90.0 120.0 19.15 25.50
17. areforra, famr 300.0 900.0 63.80 191.50
18. TSI, ATSHUTT 100.0 400.0 21.30 85.10

(3) @I AT (i) T AFTS AATRT T @I 6eeqd dcal, ofenl & A gu W o w@res & q9q ghml
fRmferfaa T aeasat 1 STIRT g 4TS reTa O @ # 1 Scareadal & gy R w3 Age F e
ITART F forw g7+ & FFa 51 =t & 519 7 & gi=a 7 B s

ARATT TS | wEAST e wfT 100 ITH 92 STfEFad a7
HTh

(ArETATH)

ST F ATl T2

410 F i T 0.1

1412 SteaT wiehe 5 (wahet AT faor 7 )

1414 TEdeidE ST HiThe

407 EREINE 0.03 (FraT swaTi Fasma f&fyr #)
TTHERTET TR

322 EEUEE 05

471 EIRLE S SR EREES] 0.4

et fafaamas

524 HifearH grégrTie 0.2 (T AT ST F { ST A,




12 THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]

500i S FTETo ATt R s o 3 o 6.(2)(vii)
500i T A1 et e %
501iii T grEgrorT Hraiae
501i e Fatae
525 qreforry grégraTE e
526 FeAforTH gregETEE
270 T (+) AfFE T St
330 ATEEF o Sty
331i TIFTH SRS ATsde Sy
331iii FEGIERR R Frt ey
332 Trefor Arize St
307b afera Srhrrer ares 1 R
304i TEATES Tl -
FoRforT
290 FTA STEAFATES oy
941 AT Shroerdt
LEIET]
FehT TS St

(ii) ST | () ® FfTa @rer qgArsAt w1 ITANT A9 T qedi 6 €7 H T 1 Fhar 2

(4) TTETEF TESAT H §ATT 08 AT ST [ G TRUHUAUars & g7 Aafea wsogar arasasharst &1 @21
FE| ZAFT ATST &1 TATL TS T F AT STOIAT AT Frg WOSTA Agl (64T ST

7. TEEERT TS AETRT 2 @T

(1) & T 99T TTSe & &9 H TEHERA AT ST d o G 9¥ aR] g oreg T3S & 0 A % o ITaeT
e St 2

(2) FATS: (i) TEHEFT STATS ALTHT [H @I AT @1 g S o6 A9 1 % o, |, afga =i, areier,
T HA, T G I 1T 9¢ AT grav gl

(if) =HH TG TU TS S FHiorat ¥ @ qraw 75 wiaerd ¥ w9 751 R

(iii) IeaTE FT ITANT qTAT AT T H AR Ry S A sraedr § w9H wdT 9w g 15 gfdad ¥ w9 agl g
ElE
(iv) STHEEA AT SETHRT T G | e T84T SIqaTd 9 Tl % H9< w1 70 Terd & F7 T2 g0l

(v) @ & forT dame Seqre & |rfeaw gt 100 & wfa 100 forer serdy & srfess 7t gret =rfzgu
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(vi) THH v T AT TR S TET A, AEeTE THIAT AT, T ST T TR, AU IT AVS F IeATS, G
FALIT T, T @I I A1 1 30, FA TF GlooqT T IA6 A8, @ T AT 394 3012, T Frargreee
S IS, SHAEIS, AFIS], ATealSFEN, g2a, Aok &1 77 Ud ATee g1 F%hal &1 T H gregioes aqeqid aar0
BRI
(vii) 3T § THETTT FIT ATRT T ATST U L FON F 7k AT AT THH AT €7 37 9 Fal g1 A1gul
(viii) TEH @I AT U HIAH (FATET WIS T AT 31T [, ~Tegeiahod, (T g favaes SuanT sraegerarst & forg
T, fFew e yasEt 3g29dt F o @rer, Fosr @ o 909 @r=n) f&faam, 2016 it araat sqa=T &
Ffta Trarrtes armit () #71 swr 3T At § afva av srasaswarst & arer are B smom)

(ix) =g T9eT sarea=ha 3l &l qIT HIT, STt

F.9. T Gl HrHTE wf 100 e FaT
GRS EE srferan IGREGE afersan

1. | ST, R g Jiaea 5.0

2. | 9T (T x 6.25), AT g Tiaerd 15.0 3.20

3. | T FET, 9 FT wiaed 7.50 1.60

4. | T FETEELE , WR ERT A9 55.0 11.70

5. FA TG, AT FTE Tqera 5.0

6. | T FTESIFANE o7 | Tl T, W 0.10
ZTeT wiaera

7. | F=A TA(TE AT 9Y), T FIT Traerd 1.0

8. | ferfim u (& F awwe, as), ArEAnmH | 350.0 400.0 75.0 85.0
st 100 IT9

9. | faarfim € (FrerraRe a1 TiEA R & | 5.0 10.0 1.0 2.10
=T § s f3RaT ), arswnms giw 100 9

10. | faertae =, fowr wfs 100 amw 25.0 40.0 5.30 8.50

11. | frenfam (eréserTse ¥ =0 #), iR 9fd 100 | 0.20 0.30 0.04 0.06
DI

12. | Trarwatas, fowr s 100 am 0.40 20 0.08 0.40

13. | fFremfae gwewer, fowr wia 100 amw 3.80 5.50 0.80 1.20

14, | 2T wore TFeT (STUHS) (Frfers o), 15.0 50.0 3.20 10.60
ATEFHITH wiT 100 I

15. | s, o wfe 100 omw 3.0 50 0.60 1.0
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16. | Steqar, T8 wfa 100 980 2.50 5.0 0.50 1.0

17. | gerarfae srver, T ofa 100 s 2.0 10.0 0.40 2.10

18. | ursi=ttEe, ursshiumw vt 100 I 100.0 400.0 21.30 85.10

19. | feertos B12, wrssnama o 100 39 0.25 0.50 0.05 0.10

20. | sTaifes, wreswmmmw wfd 100 9T 7.50 50.0 1.60 10.60

21. | shrette, ferm afa 100 a9 32.0 6.80

22, | zasntEae, e afe 100 I 20.0 200.0 4.25 42 55

23. | o=, wewmme afe 100 um 5.0 17.0 1.0 3.60

*1 ATSHIUTH STUFS = 0.6 AT IUTH Rt v

(3) ET=r HEATSA: (i) IeUTE HLEAT deal, STeRT & fHermy T3 W0 Sl TaTaent o g gl qasITal o forw Iearash & faar
fAgert o a9 T 3 srerar fREfora 921 o <o, 100 99 3 ITHRT 3 o7 §4Te SISt sweTha W | §

e wggsat 1 sqata g

wrénams | i RIEERE R
RIDEIENEA]

322 REURL 1500 frT
471 AT A RfaRrrdza

o TR T T } TS AT AT =T | 5000 T
472b TR F AfFeh T8 e gEaY

472¢ TATRS % TS (oo 37FeT 9T 3TF T

sreeran faffamas

500ii AT grEgo Faie sfroadt
501ii TR ETEge Frate Sty
170i FATTH FTeTAE St

270 T (+)3fe e stroadt

260 TR o sfroadt

261 qrefore THa sfroadt
262i EUERE T sfroadt

296 afer ST (ST0e)-TeA(+) F = H sfroadt

325 Ff e (Fren)-L(+)F =7 § St
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326 TR F (1)L (+ ) 7§ S
327 FATATH AFE-TA(+)F = § Sy

331i AR ATEee o

331ii FrEafeay qride e

332i HIATTE T Arie e

322ii arEarefore aréze oy

333 FeAfory wTéee e

507 ETESIFAT oo S

524 Hifeaw g e

525 T g S e

526 Ferform gregrFATST e

575 T - Seal-AFE Sy

334 TA(+)2TE e

335i ATy 2 500 FERIT e AT HE
335ii TTEAIAT e T

3361 AT T T () F e

338 AT RIERITE o N

339i HIAT A7 T wiehe et i TR
339ii STEFITS AT ATHIEhE \ ferm; tﬁ‘@w% w7 ¥
339iii TTEHRTT AATHITH T AT Fr;:strﬁ 440
340i AT =T SrefTRiehe

340ii TTEUTSTTH AATHIERE /

340iii TR TR TR

341i HIATHTT T SRR

341ii STEFATET ArATRERe

341iii TEFATAAR AATRIERe

g
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306 ufera SR ara 300 R N
307 EHT TR ﬁﬂ'%mmﬁ?ﬁﬂ?ﬁ
304 TA-UERHTETed qTHide 200 for/fh =T = 9t
300 ki = 50 T wEsRIfE® o
301 EUERE AN ICES } ¥ w0 & sy paT T
303 i TEhEe
302 FATTH TEhEE 20 T3 TERITET s & w0 # s AT

T
JEATIT FTH qed
503i FATAT TS Sty
503ii FHITATH BTESIS FlaTa St
500i BUEREEICIE S Sty
500ii HITEAH ETES 1o Fraie Sfroady
qres®
410 T AT T } 1000 33T Usher |7 S = |
412 EEIERIE |
414 AT T
1404 ArFISTESE T = 3\
1410 T T2 RiThe
1412 TTEETS FiThe ’
> 5000 foIT TWehet AT HFT
1413 ThHIThe STSFTH HithS =73
1414 THIOdEeTE T hIehT
1422 THereg e STethe )
1420 TEAFT  FE UHEE F HTT U
TARTESIEE
1450 T Ay AT qHae
1451 UHieree sidisrese &
foves Ags FF
551 [ERIEICISIEE EIES] sfroaft

KEZEURE]
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290 FTA STEAFATES oy
941 ATEEIST Sy
USTEH

RN AHTEAH Sfroadt

(ii) TEHAT | () ® AfTT @ AgFISAT F ITART FAAT TOF @l & w7 H ITART AT AT FHAT 2

(4) fasra affRafaat & START 36 ST AT TEeha ST e O @rel o e i stasted B SEr gar
g T FoH o= o7 S A, AT, I, ST [ R STANRT Al AT ST FHAT 8, UH  THEHT AT AT TWoh
QT T U g1 AT SIS =1aer, TR, Sras = &t 70 #87 § 777 6 § 9 wiaad T gidt 8 F7 STINT T Ja7¢
SITET AR UH IqTal ¢ FETLAT F “ Fael (Afheaeshia qaaeqv F seaeta 99w gRfFefaai § s #w & fou
THA STATST AT T G AT A o7 gl g1 ATl

(5) AT TEISAT § FATT THERA TS AT T @I TRUHUHUATS F FTT (Haf97q Faogdl sraeasharal i
TRT FE| T TSI TATE TS 12T SATUIT TAT Teg AULSTIA Al AT STTUAT|
8. srqaa+ fafy
(1) & g AT STqad ATer 3 FAS T AR 1| IS T8 ITANT H0 o (LT START FT I8 T 15
e faE § AE 39 F forw qrawr 7 g9 F SUgad g Sadd At F qTSHSY H AT FA F (o qrEr iy
AFTHAT BT &
(2) FATSI: (i) Srqade fater ag Seare g 5 a7 =7 §9 47 < o Wi g9 vd o= 9o qeat s ariEt J a9
ST g FSeT Ieerg 7 fafa=mt F seasta fhar 3 g
(i) At f&fer & s & v F#9 & w9 3 3w 9y 100 Frer et et Sy st a7 faeT gers arer gy & < € @r
IT AT HE F 9re S o g4 F fAertue ar afas arft #ir grf a8t ag=rar g S S e N # gA7ad 90%
T gl e Fear g
(iiil) SIYETT T IOTerAT FAT F 85 WiAAT F FH TE A
(iv) =TT 3 I & FH A 6 17 7 7Ah T 100 et FeArt At grftl @47 # fordriors sreer 300 o wiw 100 et
FART q F9 TG SR
(v) 39 IcqTE § UHT AIAT § GO0 ITIF TUE qcd ST FlaTgIege AT gl qTieh IcaTE &l A1 &1 T2 Sofl oefcd |
THTASIT R ST
(F) =T & forw dame f&fer 3 100 feft 9T &t gaeh o STaRT & & HeendEme St q9me 36 o v ag 60
85 ToheIT SefTil FHoTl T&TH T |
(vi) IeITE § TFETAT ST ALY T TS0 TF GIEL FUT T Gk 2T A0 THE ST T2 fT 929 721 gl
ElE
(vii) SaTE H FAEata TEH gr Tt 2
(viii) IeaTE THET WTeRT T T HE, TATa:

F.4. HTH o Hramd w3 100 BT Far

1. aredT, WL g gfaerd - 4.50

2. | @ U@, 9 g viaad - 8.50
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3. | 9 ETESEAIE A | e v, 9w | - 0.10 - -
ZTT Srfera
4. |faafm ©w (e F gueer, o9w), | 350.0 400.0 75.0 85.0
qrEFRETE i 100 ITH
5. | i St (Frematasie a1 TEdEEe | 5.0 10.0 1.0 2.10
F w0 ¥ =q%q AT @), arewmm afa 100
umH
6. | o=t £ (srewr-arEmreae & =1 H), 2.50 6.0 0.50 1.30
sfa 100 a9
7. | foerfae &, arganme 9T 100 919 7.50 15.0 1.60 3.20
8. | faarfam &, fawm wiy 100 wmw 25.0 40.0 5.30 8.50
9. | frenfom, wrEswmw wiad 100 I+ 200.0 300.0 4255 63.80
10. | fErFRifas, ATSwRmTE wha 100 919 400.0 2000.0 85.10 425.50
1. | Ferfem, waewe fwm wfy 100 a9 3.80 5.50 0.80 1.20
12. | arEdietfEFaE, arsammm 9fy 100 om0 100.0 400.0 21.30 85.10
13. | SE Fide THFE (STTEHS) (Hifer o7ve), 15.0 50.0 3.20 10.60
=it wfar 100 7o
14. | et s, fmm 9f 100 om0 2.0 10.0 0.40 2.10
15. | ferfee 12, arewnme wfd 100 I 0.25 0.50 0.05 0.10
16. | ®ret=, fowr wfy 100 o 32.0 - 6.80 -
17. | srartes, Arsmmm gt 100 99 7.50 15.0 1.60 3.20
18. | =iz, M of3 100 a9 90.0 300.0 19.15 63.80
19. | reforrm, fowm wfw 100 9w 300.0 900.0 63.80 191.50
20. | Fro=e, fam wfa 100 o 250.0 800.0 53.20 170.20
21. | F=form, fmm afy 100 o9 408.0 800.0 86.20 170.20
22. | wiewrE, e afy 100 a9 270.0 500.0 57.45 106.40
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23. | &fform, fawm wfy 100 9w 30.0 40.0 6.40 8.50
24. | s, fowm sty 100 9w 3.0 5.0 0.60 1.0
25. | AAEH, ATEARETE 9fd 100 ITH 90.0 120.0 19.15 25.50
26. | qfem, @réwaTE wiy 100 919 160.0 470.0 34.0 100.0
27. | stear, fowr sty 100 am= 2.50 5.0 0.50 1.0
28. | fvreier, e wfa 100 99 5.0 50.0 1.0 10.60
29. | fetfaF®, ArEHmEmA 9 100 919 5.0 17.0 1.0 3.60
30. | e, [T wfa 100 Taue - 40 - 8.50
31. | 2, fmm wf 100 g - 60.0 - 12.75
32. | smaeas AT e, o wfa 100 wHUe 0.9 - 0.19

*1 ATSHIITH STUFRS = 0.6 AT IUTH Rifors v

(3) =T A (i) 7 AfAaFa =7 | e 7 w2+ ud W0 F qFd M1 Agul Aefoied arer agasar i
Fad fater 7 ITART F orw Ieuras F AR 99 w2 9877 e S a6dr § 59 & o e gl 78t
ERIRIRIE

AEUATH GERIER! erfersha® Ta< ITA/100 T
TTET LA ATl TaTe

412 [qUAH 0.1

410 T S T/ (Frer 1 TH)

1412 TTEET HIEhe
0.5 (usher =T s &)

1414 UHTISSTEeeTd hIThe

1413 HITheg TTEETH hiTha

1414 UHieIeE TS UEhie 2.5 (FTESTAEST TIET /AT sfiAT st
AT Icatal H)

407 FA 0.03 (T i T ey Searat H)

440 i 1
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RIDEIENEA]
322 EIEREEEUEE] 05
471 HIAT- 3iY TrEReaerse 04
o= gATISE qod
500ii HITSaH grEFIo Faiae \
°00 e 8.(2)(vii) % Frfere ¥ e
331 GUERE I EEC stroardt 3 grer Mt @
501ii TIEFRrAH FIETS FTie i
501i qreferre Frafae
332i Tqrefere wrEge >
524 EUEREIEEIEEIES
525 et gregTRTeE
526 FATH BTESTFATES
270 T (+) AT e
THA(+) AfFea ¥ TaT FIA ATl SHATIsH =l i /
330 ATETEF o
e e
306 fafer Zrprerer arey 3 (T AT HF = H)
307 AT AR
304 L-metaréar arfiie
300 LA e 5 FomrT e a7 s & A
301 EUERE RS = & w7 BT T
302 FeArAH TERE
qrash
T Fell F7 3T Stroardt
AT T 3T Strowdt
TATES AR TTor 5 foRmm
Ao 5 foum

(ii) FTEAT | (1) ® AT @ AGITSAT T ITART 9T T qeai &9 § ITART 77 ST Fha 1 21
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(4) srgad fafer S T argariEes Wit & G9r fa STar § Thuauauers F g Raied et sraeawdars
FT I F| AR ATST TATE TS F1eT SATUIAT AT Teg, AUSTIA Al o0AT SO

9. fom Frfererhia sgeat & forg et fBfer (wwuemadT)

(F) &7 ag "AraH, @Aty Hfeer szt & v g3 a1 78T &7 & IvAT F U, Ig agwmw g,

fFare, ot a1 FEEdir Rafy 7 3w g9 ara o s aaawara # 9w F39 F U "araT
g =t fore fe % frwer % 9 § o3 grar & ™aF swgre gag+9 F oo 3ews aare G T4r )

(@) T () frfay =fEFEEr szt & oo Fasme [ty (@ va a=E8r 9w & wafua ||t /) 9\a 30T F
ForT Suger ATt O e U 3carE g

(ii) Forere Frferear szeat & forw Fastra fafdr i se=mT a2t e siw wroor frgiat a2 srarha gefh &t £ aroor
AT S qAtaar asrias = & forepet & A o e § ggraar 39 F forw wafda £ srusft e forw #g fafare

IcATE AT fIem FAEer F Aqa ST g1 TART STTNT AT T187 FIT TIE0a B S e 3zex forgget
AETE Jaerd | ATTHRTLT ZAT 2

(iii) fererstt & forw amTe w2 fAfere T yasm F forw fafe & =t it i Trvs a @ S9=94T, 5.(2)(vil) F J8d
Ay qaoma fate oo sraeaswarstt a2 sreanfia grft, T=ATews TEaTEl F T Grede ST AR T S AraeTE
farfore qror Haeft sraeTaRarstt T T FA & 70 IUgET ® F Hevaw A AT AR O AR F g =@y %
o & 3ot e = & q9T, F9 ST yeqa AT Sar g

(iv) Fepfeass TR FesTd &Y & forg 5.(2)(vii) F Tgd GEitas TS AEeahdTei & STATaT, THTad: 9199 38
H qTT ST ATer I1Td YR F & orw AT 5.(2)(vill) F dga Ry s sraews amwtiEt & forgy F forg qoor v
THHT &1 A forer o T, faewre = e & Rufa % srg yagm & Syaehar &1 gt s % forw sirer o
AT 21

(v) s=za Ao szeT g Saehar, forerst & farer qifSs Su=T 3q SThaT i =9 TaTAT it gLeAT I w7 9
wafsta &t srusfh) st afvomat & wifea gg f&fe & == aarat fi w=te g grfh

(vi) forgrett & form farera frfeream Szt o orT e vt (+) dfdes avel IeaTiad e aTel SHETE &1 SEHTe (3

ST THAT g A% TR ITANT T Hagaefier -t § ITHRT o foro geferg o 3ugeh 21
@) & e oft mrer sraETft e frfehear Sgew  forw fovey wrde &t fsmaw /gt wam)

(1) THIIE TESTd T Toh: () IS Taoid e 39 (9t & forw sraeass grar g S % Faer 37 aearg 9 g
S0 Od 2 UF 99 9% o 40 W1 F Al gt 91d gl qaera &y F orw 5.(2)(vii) i 5.(2)(vii) F dga i
AFLAFATSA & FTATAT, THAYE qGSTT T T A TATET SaeTFHaralt Hi 7 T FH:

() T T ATAT (UF x 6.25) 10.6 T F7 T 19.2 & tfers 91 grer afqerd § 71 R a1 2.25 F
#T 4.1 I8 9T 100 T e Faer 40 eqTg aF F A dal gl

@)  Zot AT 70 R ey & v 80 e FART 7 srferw A=t gt

(M) G qedi i ATAT: 2.35 9T g7 Sfaerd A1 0.5 I8 wfw 100 &7t S & 79 981 gt

(F) AT FIERH SFATT 2:1 TR

(®) I, TfAw T FATEE GgFT =T T 7ET 40 FHeit aawer wiq e F 7 980 giit 9 39
IAUTEAHAT & (ALTIET T 36T 7137 21

(A) TS A BAT HET A Aqa7d 60 © 40 R

(=) IeqTE | AT AHAT STFAT ahr At e ST "ear 2

(ii) FasTTa T TH @t S & awagg s foreret # foro samar srar g F Rfsa a1 39 w s q e 1w

e arfafera gemT 39te st =R -

(F) [FHagE TR faeE (37 Tdrg | IF Swd| % fory a2-a9 srer<i § IcuTs % 919 F 97 Fex # for@r v

ELELS
(@) “Fae T aTg U g ST F7 g2-a8 A% § T A fora@r St Atgu)
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(2) AFEIST HFA— AFEIST 3T L[ IST HFd— ST SIS Had— TSI Gve T G
(@ Taona @t (@6 F a«mEr @E)F o 5.(2)(vii) s 5.(2)(viil) H IeefEd Araewars & aAfaiead 3
TASTT I8 T @1 = ATat 1 QT H
(i) |TAT -STET ST, st qard fafer & |rar S i ISy, THAES SFLA / Hierel Taeel, Aidars

T/ AT FIEIEIESE & &7 § SIS il
(ii) FFEIST HF ST AFIST T YRTST HoFd TSI 338 T4 @TaT § ol il AT 0.05 AT FI=T Wiaerd /gt

Bl
(iii) TS AT Te AF2IST LTSN qFT I8 T AT § aaeqid aef & YToq F97 Tiaerd 7 i aaf 18

BNl
(@) AFS ST ST AT Fasrat & o aasd 98 W G1ad & f2se AT IH U2 79 gU e I¥ ¥I6 &7 F

T2 TS AA | AFIS Had AT LIS o AT AFEIST 3 vt e foram g

@M R x e gerg 9% &1 ST w7 92 92 w4 | forat Sruan @t Fe e off for s sreta-
AT AT FASTT 38 TIF @& HT START TSIl 5 [o1T Faer aeq hf fearfay # sy giaere a% &1 ST A1
() A% FASTTa § AFST TTAL F ALA0T H15 qATC Al 27 ar AFIST qFd /SPRIST Had qasTd 79 [0 @TaT HT
ITANT 9T T AT AT
(3) BTEUIUASTH: AASTd e T @TET — (i) T 9T ¥ T T & darar daasq &y F oo 5.(2)(vii) i
5.(2)(viii) # SeeTad AraewmTqrel & ATT A, TS TaoITd 38l T GTad (7 Sraresaasii H1 I H:
(F) BT H ITANT AT SATAT ATAT TTET GTe S ATESS BT TN AT AT T Tad ATHAT 30 T
(@) Ieare | fored 47 €1 39 3T A1 & e ¥ g A H ITART FhAT 9T B F ey uw wyve w7 7 OfFy off
FH AT T IATE AT YA A1 0t 17 & forar s =z
(1) TEASITA T TTF @I (ST T T /9 o o F TAS( aTe] s (QI9[A 6 o0 ST 797 g 9% €75 &7 7
gTEaTuestae At forat s va “Faer e i 9erg 12 27 STa w7 9298 HEA H Aa 97
forar soam

(4) STESTTA FATT=T AT & T19 TR Fasira foregen & forw @ren

() &7 Tg HIAF THSTd FATT9T ATEAT F A1 ST/ qasrra foreqeqt  foru faforse srgm weigw 3 forw s=mo s
GrE I AR g1 g @ e wieere % qga ot & sar #)

(@) faawor: (i) AU F /I FTH TASTGT % (o0 FAT0 T0 G1ad 7 VAT @red S 48 % 10 STHN F334 F fou
e AT THRET AT F G T FO o7 ST TA7 g7 e R Sy ar G fFer arar sraeswaaret wir
T FA & forw ey s yaue F forw genfia e sreaat ua fwcrdg @i & s a7 3
AT T
(i) =g faforse srduw & fifeq FastTa & forw sraews o qedi F 9T TH e Ud AT ChAT Srar g1 39 Iears
I AR/ Tt w1 gel f&Ar At g S % fww qasar & e grieaE gra g1 wifeat, a|sd w7
FATgreeel it Whia £ A= § f&forse aiads ot srasas faerar 21

(iii) Tg 3 g F AR Taed & forw g, S =fehcha a7 et St % F0T JTH 9T Uery AT qaed
S a1 F= Truw qeat w [ee, T, ST w AT IR AT FA, Vs tad &, A7 it
foogforrt grer fRratfa fafere Trow acat i sraeaewar gt g1 a8 39 Tastrd freEt F g &g & oy a\mr
STTAT & STHATICHE IT TITS ATFeTHdTA L0 T GTF Jedi AT qasrg [@&fer a7 fJfem arves aaat e
T, AT AT FATT= 7 | e et et & g ganfoa o 9o qaat it srasasar

LR
(v) UE G aresud § Nq Fasira frget fit e T srasaware w @rer sqaFdi & [Ares eyt /aiadar

TS TEEROT F T Hd 2
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@T) =TS (i) srEsuw g fifed Fesa forepEt & oo Srfecrshir g w1 w9 ardw S ved g Rt
T AT BIAT ATRU @I it IO JRaAT i ITFaar ey | difeq favgret & e o fawm § agraar o
F form S=Tias =7 & vafea it STusft TF Qr=r w1 STAT SR e g7 TSied ohar S St szeT foregst

% AR Yaed § ATAEHET 2T 21 (i) UF @i § START 7 ST areil araRaT ST, G Ud |re T ud 719
arterfaay ® 2 2 aft JTaemi w7 AquTad F aret gt ATl ST § qasng @y F 5.2 § Ffvra amwieEt g
TFHAT & T8 T, FIAGIce, TATAT A, BTG IATSSE TSN, STHAT ¥, AT Fls o= ATHAT Ford T aresuw | fifeq
Tasra forgrart % forg geferT, aifea oi 7o it 32 ¥ wreHs 2

(iii) IearE F UHT ATHEET o 1 At & S FF aenee i Rfherh w & UE gt & o g sraeg+® gil
BTN, T8 TG & ATHAAT | TTTEEHT0T il TATATT AT A9 2

(iv) =EH Fasa fafdr & oo 5.(2) (vil) ¥ Seafea fRerfee vd wfas aoa 27 a9 & F9rd B3 U™ T aoF srssun
T Fasmat & foro qefera, aifea va grfaaee a8t g ATl arssud & fifeq aasral & forw @ren § feerfaEr,
G qedi T AT svert i AT ARSI Aforediwa srerfid AT F Senae/ A sraeaEaret i I
Frfercarehir wiaeror ¥ sreata srfere 2t Jadt 2

(= T G (i) Fasra Aty & s =T 5.(3) ® afvia @rer qgdrsal & FATdT, IcTas & (a9 [Aaer F
ATATY T T 1o 79T e agt o stro, fFee |agarsat i i 100 faeft &7 sqata geit)

arévarE | e Ffer &
qTegF
412 A gregirese Wi 74 fafar # 0.1 amw
1412 STEEET HiEhe T g Searet § Ueher A oy |
v 0.5 I\
1414 Qéiéégg TS HIEhe
FTESIATESE AT /AT ST s
1413 e €1 STERT HiEhe STETRA SeaTaET # WeReT AT o 7
2.5
1440 STESTHAT TTITE o Tore
415 EECIRIE A T AT fAfEr & 2000 frw
440 Tfeee (smems atatda T seaan)
407 FTRET FAT grEgraTese WaT /AT A

aF engTfva dasa fafer § uwer A
=T § 0.1 99

1450 T 9T AFA I gFE e FAT gIeglATese Tl /AT T
I TG FAsTa @Aty § e v
foreror =9 & 2 9|

(ii) AT | (F) § FATT TT @I HLATSAT FT ITANT AAT TT0F @i 6 &7 H AT ITTRT 62 S1 Foha1 2

(=.) aferr: (i) e it sgeat * forw arer arer # 3TE % JTee % 979 AT 779 % dTchtierh Hee forar ser
=R,

(i) srgfun qfefafaat & swgre wags & oo (Faw Sard (@), "widun fafaai (Ffag ),
e (ar) a1 FHfEFE@r it Rafa (Gras oo s & g9rar 197 g, =7 Sraw v 7g yard g) wrow
gagd & fouw arsm" forar star =rfew sw wuw o ogx 9w, weRw R oarzr o1,
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grarfaafeafrer;  arzwmazfos wfgerzfaar,  3-afyewmadia-sie @iatFras fir w Y, 3-
gy RIAIT- R grIged ft FH; AfFa@rarfos cERww, woafrs oEstyar, ofbasr ofas

gararfors e, wreaasarqirar (fFg); gfar arefea Fwre, gt afaastrs ofasgha,

FTATAITRI R HATqT & 74 |, Fgeafoasr,; asaf@atyer, dawratisr, 3-grzgrel diw 37 vw-

U Rgrzgigas & F41; Far F sowrafoaa grrgrfof@e & o, g9t & fwgd wgEEd g49r

HAFMIT AL T TRaga; Rarariera & w47, #ravterzye gar097 & FHFC AHFI/ATAALS

1 FHT, wHaT gggadiaar; dv-Farfes greovaHatmar, rfRaaihs wda gaRoEr s ogas

Zrgare fEae (3ge 1 viuw), fUeae Regrsgraas s ft F471)
(i) UF TATEH AATAAT "FAA ARETT TATg F qTgd TINT T Q" F o7 forfra, qiaa a1 aitesdh Tt &
FT & § Mg AU H ofaer 7 foram S[rusm;
(iv) TRTETOTEAT AT TRTETAT SHE/AT TRA-STE 1T Sqad & a1 ° a1 9 A1 3(=d g &1 ST A7 u)
v) T gren e e fFreraret # arnft a1 whta 1 uw fEfore denae onfaer 8, A, F|r av
FTETEIsee & HATeT & [Fawor T UMHAT o7, J97 qv AT Fraigrege THed fl TEaE Ja

AALTF BT o T ST

(vi) T Y@ 9T ST R ag g9tar g1 T IeqTe JIer & UHATST # & w9 § § AT A8l ¢ e 9¢ forar
STTURTT|

(vil)  STTHERT | TS AT AT F 9T TE AT TS rarsaed S TEd F a1 H TEAT SUdsy HaTs
STHT = TR T

(vili)  3cITE T a1 & o et afga faeme % fronfHden siw 92w it qmar 7t oy gy, v de T 9w
ST =R

(x)  STIEHRT ATALTAIT, FTT TEIATET, AR, 37T ICATE FAT-TLETT AT ST AT A1) 21 3 F1 | Iaamg o
O SATARTET & ST

(x) IaTE F ITANT F forw st siw aort A fReraret F G S =8 svEnt g\ € F e ®
ST 3T T gIT AT

(xi) =t ScaTR A fRET oY 39 wHg % o7 a9 w4 8, 97 39 g9y § Y AHHRT ST 9¥ giAv
ElEAY

(xil)  HTHTT AELTRATA T HaTed TITH el (ol (o IeqTa § FH, TAT, i, 3T F=7=T FEIraa

AT & ST IR FH, THT, 15, AT GEIUT FEA K ST 6 I H GAAT I8 I & AT ATR 0
(xil) ~ STUTE AL ITART & forT q2T 6T =arawt ot Ieqrg 92 T AR

10.  ITEOIE @I AT 6 ST 9% qaerd (rgpat & forw g
(1) &= T8 AEF THIE QT AT F ITIRT FT q91d (q9E F o a9 |@ren W an) geml A @
TSI 7T FATT ST 2

(2) SIS (i) TH @ AT AT TEETRe G AT ST 9T, FTae H1 AeT, Tg H7 AT, goil, Tl i 7
FATSI, BT, & T, T Gioordl, 4, =, 3108 AT A0S F IcqTal I AT B

(ii) =77 IeaTRT H TFT ATHAT W AT UF HHF fataaw, 2011 F Tuft yraenei & oq@T griil

(iii) ITITE F qEASITAT F ToIT sraeash e qcd S feertHe, wivst acd, ST S v U AT qT0h dcd gl 9o 2|

(iv) TH =T AT 97 ITANT & o0 e g Arfew A1 Rl wreaw & gy, T@r, I AT aadi & o SUgERT o
et wrew & AT TR0 ST AT g9 AR dae 9% ITART A o waee fRem Meer g =R m

(v) = IeqTal  TAATOr TORAT S ToRfSiRT & ST sTa9a S SUHR qohe 11 Sl START (AT STT q11h o 377+ qroor
AT =T AITah T FAST IOT T 7T TF Fohl

(3) @T=r TEATST: ¥ Tt YRTT & FgFISAl ST W F Yo gil
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(4) Labelling: (i) 37 STIT&T 9% YH@EAT & “HaSITal & (o0 ITRFqa grer’ ara foram gl

(ii) U T ATEd ST Tk g zqtar gr o SeaTe T F URATS §d F €9 § g 76T A2t g dde 9¥ forar srum|
(iil) SeuTE AT AT F Tror et afga faem F fRarfHden, o2 £t 7T &Y 9o qaeat f AT 9o 97 & At

ElE

(iv) =rfe Scame st TRt forere o agg & fore s=mar 197 2, a7 =9 "ae § " ST ScTs 92 g1 A1 v

FTEATH T TASTAT % T ITTEFq iy |reii a2 SnaTia @rat &1 UF i¥- AT I 8
THTS g2 THL A qTe, AT, & A, Al F qFA F G % 7 H qamEr, g e 71 e, av gz §

1.

HIST FHTAT I3T 21

2. T gS Afesdi Ff AEART U % T H FATHL AT A7 HIST T A2 o % A1 FA147
3. ¥iT § 9970 U AT T4 & 979 TLH gU T gU ATae
4. T gE ST (T e Fo7 § e F oy I9gEa 79 g Arae
5. WMt HTee T
6. T AT TG AT =Y AT Foit AT (T ST arer
AT I()
STt o T o forw wre # Gies a0 % ITART g qATHET AT
BRET FAT ATTITHATT TASITAT o TTOr & for
TR | ITANT
1. FATrw FT =9 (Ca)
1.1, | FATTH FraTHT JECFA(1973),FCC,USP, BP, | IMF,IF, MCCF,FUF,
IP FSMP
1.2, | FATTH FATEE JECFA(1975), FCC, USP, IMF,IF, MCCF, FUF,
BP, IP FSMP
1.3, | Fetorm ATEee JECFA(1975), FCC,USP, IP | IMF,IF, MCCF, FUF,

(STEFATATH STEATE L)

FSMP

1.4, | HeTrorrH TTHE JECFA(1998),FCC IMF,IF, MCCF, FUF,
USP, BP, IP FSMP

1.5. | herforre Fererdr wiehe FCC, BP, IP IMF,IF, MCCF, FUF,
FSMP

1.6. | Fafrr ua- dwee JECFA(1974), FCC,USP, BP, | IMF,IF, MCCF, FUF,

P

FSMP

1.7.

FATAAH HIEhe, A

(FAfATH TTERTES IS FIEhe)

JECFA(1996), FCC, IP

IMF,IF, MCCF, FUF,
FSMP

1.8. | FATATT HiIThHe, TTEATHH JECFA(1975),FCC,BP, IP IMF,IF, MCCF, FUF,
(rerfor 2T ) FSMP
1.9.| Fforaq ®wiThe, TEAHF JECFA(1973),FCC, BP, IP IMF,IF, MCCF, FUF,
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ETE AT TTEHER) FSMP
1.10| Fe2rrE wtFTEE JECFA(1975),FCC, IP IMF,IF, MCCF, FSMP
1.11| FATXTH Tethe FCC, JECFA(1975), IP FSMP
2. FERH & & (P)
2.1 | FAforgw wiche, MATEoF FCC,JECFA(1996), IP IMF,IF, MCCF, FUF
FSMP
2.2 | Fforaw wiehe, Sréets FCC, JECFA(1975), IP IMF,IF, MCCF,
FUF, FSMP
2.3 | FAMAF FiThe, TTEAEE FCC,JECFA(1973), IP IMF,IF, MCCF,
FUF, FSMP
2.4 | &faformy wiehe, sréafas FCC, IP
2.5 | #fafome wiehe zréafaes FCC, IP IMF,IF, MCCF, FUF,
FSMP
2.6 | GTefor® wiThe, AT TaH FCC, IP IMF,IF, MCCF, FUF,
FSMP
2.7 | "rforaw wiehe, srEdta® FCC, IP IMF,IF, MCCF, FUF
FSMP
2.8 | Hifeaw wiche, srEafa® FCC, IP IMF,IF, MCCF, FUF,
FSMP
2.9 | BRI e FCC, IP IMF,IF, MCCF, FUF,
FSMP
3. FATLTZE T &1 (Cl)
3.1 e T FEALEE FCC, JECFA(1975), IP IMF,IF, MCCF, FUF
FSMP
3.2 FIAT FeAILT5E FCC, IP
3.3 Fivfor T FCC, IP IMF,IF, MCCF, FUF
FSMP
3.4 FIIST FATITEE FCC, IP IMF, IF
35 T FAEE FCC, IP IMF,IF, MCCF,
FUF,FSMP
36 GUEREE IS FCC, IP IMF,IF, MCCF, FUF,
FSMP
37 T (@rer AfY) IP IMF,IF, MCCF, FUF
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FSMP
4. s (Fe)
4.1 T FTETHE, TSITU & a1 2w DAB, IP MCCF, PCCF, FSMP
4.2 Y AT FCC, IP IMF,IF, MCCF,
PCCF,FUF, FSMP
43 THE TS FCC,USP, DAB,BP, IP IF, MCCF, PCCF,FUF,
FSMP
4.4 T TS FCC, JECFA(1999), USP, IMF,IF, MCCF, PCCF,
DAB, BP, IP FUF, FSMP
45 TEE AFE JECFA(1989),FCC, NF, IP | IMF,IF, MCCF, PCCF,
FUF, FSMP
4.6 T gl MI, M1, IP IMF,IF, MCCF, PCCF,
FUF, FSMP
4.7 T Aohe FCC, JECFA(1999), USP, IMF,IF, MCCF,
BP, DAB, IP PCCF,FUF, FSMP
4.8 i ST ATEde JECFA(1984), FCC, IP IMF,IF, MCCF,
PCCF,FUF, FSMP
4.9 RS EEC FCC, IP IMF,IF, MCCF,
PCCF,FUF, FSMP
410 | A fEfEERee JECFA (2003), IP IMF,IF, MCCF, PCCF,
FUF, FSMP
4.11 AT R e e FCC, IP IMF,IF, MCCF,
BT STERIeRe PCCF,FUF, FSMP
412 | ETESISA RIS ArA FCC, DAB, IP IF, MCCF, PCCF,
FSMP
413 | SERIIETERE A FCC, IP IF, MCCF, PCCF,
FSMP
414 | FTERS AL FCC, IP IF, MCCF, PCCF,
FSMP
415 | HICE ATRERT FCC, IP MCCF, PCCF
5. afvafomm F = (Mg)
5.1 HRTE ATt JECFA(1979), USP, IMF,IF, MCCF,

BP, IP

FUF, FSMP
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59 ARt FeTee FCC, JECFA(1979), USP, IMF,IF, MCCF, FUF,
BP, IP FSMP
53 Rt sfFTee FCC, JECFA(1973), USP, IMF,IF, MCCF, FUF,
BP, IP FSMP
5.4 Fiaform wiehe, eriafEs FCC, JECFA(1982), IP IF, MCCF, FUF, FSMP
(FRtomm grEgio wiehe)
55 AR9forw wiehe, arEafas (ereafafimy | FCC, JECFA(1982), IP IMF,IF, MCCF, FUF,
HIEHE) FSMP
5.6 AR9fora Tehe gothe FCC, USP, BP, IP IMF,IF, MCCF,
afforr TgrTE e JECFA(1998),FCC, IP FUF, FSMP
IMF,IF, MCCF,
FUF, FSMP
6. qrfesw # =a (Na)
6.1 EUERECIEEICID FCC, JECFA(1975), IMF,IF,FUF, FSMP
USP, NF, IP
6.2 qifeaw Fratae FCC, JECFA(1975), USP, IMF,IF,FUF, FSMP
NF, IP
6.3 arfeaw FEe FCC, USP, BP, IP IMF,IF,FUF, FSMP
6.4 GUEREECIFEC JECFA(1975), USP, IMF,IF,FUF, FSMP
(FrEdTRaw wTEe) BP, DAB, IP
6.5 GUEREREEIT FCC, JECFA(1995), USP, IP | IMF,IF, FSMP
6.6 qIfeaw ue- dFe JECFA(1974), FCC, USP, IMF,IF,FUF, FSMP
BP, IP
6.7 T wiehe, A EH (F2aH JECFA(1963), FCC, USP, IP | IMF,IF,FUF, FSMP
STRETES IS Fiehe)
6.8 Tqrfeaw wivke, TrEafET JECFA(1975), FCC, USP, IMF,IF,FUF, FSMP
. BP, IP
(STEATZTH ZTeS T HiThe)
6.9 TqIFeTH wiThe, FrEatas FCC, JECFA91975), IP IMF,IF,FUF, FSMP
(zTEarfRa wiTha)
6.10 qrfeaw qehe JECFA(2000), FCC, IMF,IF,FUF, FSMP
USP, BP, IP
7. qrefor F = (K)
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7.1 TEforry biFratTT FCC,JECFA(1979), USP, BP, | IMF,IF, MCCF,FUF
P FSMP
7.2 TR FraTE FCC, JECFA(1975), USP, IMF,IF, MCCF,FUF,
BP, IP FSMP
73 T FTEE FCC, JECFA(1979), USP, IMF,IF, MCCF, FUF
BP, IP FSMP
7.4 TR ATEeE FCC, JECFA(1975), USP, IMF,IF, MCCF, FUF
(T i) BP, IP FSMP
7.5 qreforr Rerar wivhe FCC, IP PCCF, FSMP
76 qreforTe v JECFA(1978), CC,USP, IP | IMF,IF, MCCF, FUF,
FSMP
7.7 oy wiehe, TSRS FCC,JECFA(1982),FCC, BP, | IF, FUF, FSMP
P
7.8 | Mriforry wivhe, At FCC,JECFA(1982),BP, IP IF, FUF, FSMP
8. |a@mF©a (Cu)
8.1 | ATeTTTHRME FCC, USP, IP IMF,IF, FUF, FSMP
8.2 | FAMTH Fratde ML, IP IMF,IF,FUF, FSMP
8.3 | FMNTF ATELE FCC, USP, IP IMF,IF,FUF, FSMP
8.4 | FIUMCH qeHS JECFA(1973), FCC, IMF,IF,FUF, FSMP
USP,DAB, IP
9. AR & = (1)
TEFTH ATETES FCC, USP, BP, DAB, IP IMF,IF, MCCF, FUF
FSMP
9.1 | AIfeIw arAreTEE USP, BP, DAB, IP IMF,IF, MCCF, FUF
FSMP
9.2 | W sraeE FCC, IP FSMP
9.3 | "SI arAIee FCC, IP FSMP
10. ST % T (Zn)
10.4 | ST UEEE USP, IP IMF,IF,
MCCF,FUF,PCCF,
FSMP
10.2 | ST FAREE USP, BP, DAB, IP IMF,IF,

MCCF,FUF,PCCEF,
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FSMP
10.3 STEdT oxide ATFaTS S FCC, USP, DAB, IMF,IF,
BP, IP MCCF,FUF,PCCF,
FSMP
10.4 | ST=T W=HE sulphate FCC, USP, BP, IP IMF,IF,
MCCF,FUF,PCCF,
FSMP
11. | &S % =0T (Mn)
11,1 | SIS FrETE M, IP IMF,IF, FUF, FSMP
112 | SIS FARTES FCC, IP IMF,IF,FUF, FSMP
11.3 | TS ATEgE FCC, IP IMF,IF,FUF, FSM
11.4 | BT Tt FCC, USP, IP IMF,IF, FUF, FSMP
11,5 | TS e FCC, IP IMF,IF,FUF, FSMP
12. Forfagy & &= a
12.1 | MRTH RerArze ML, IP IMF,IF, PCCF, FUF,
FSMP
12.2 | Afeaw e Ph Eur, USP, MP, MI, IP IMF, IF, PCCF, FUF,
FSMP
12.3 | WA ErEgeM FemTEe DVFA, IP IMF, IF, PCCF, FUF,
FSMP
13. | #rfeEm ¥ R & (1)
13.1 | FIHAH qehe USP, MI, IP IF, FSMP
13.2 | FIHIH FAITEE USP, MI, IP IF, FSMP
14, Trferssay & forw =ra (V)
141 | W=IH AEAE=E Ph Eur, IP IF, FSMP
14.2 | FAIAER HeEe FCC, USP, IP IF, FSMP
gt (@)
FASTAT & T & forw @ren § fEertadl et % ST g aorarit g4t
1. IECUCERY [gAT ATTITFHAT BEEIGERI LR T
e § IOANT
1.1 | @t g et FCC, USP, Ph Eur, IP IMF, IF, MCCF,
e teez PCCF,FUF, FSMP

1.2

FCC, USP, Ph Eur, IP

IMF, IF, MCCF,
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13 | FdTEe arfice FCC., USP, Ph Eur, IP PCCF,FUF, FSMP
IMF, IF, MCCF,
PCCF,FUF,FSMP
2. EIEECUEERY Beta-carotene
2.1 | e &rEE JECFA(1987), FCC, IMF, IF ,FSMP
USP.Ph Eur, IP
3. fHertae <1
3.1 | e (e i) FCC, USP, Ph Eur, IP IMF, IF,
3.2 | Fafie & o terfoatnei) FCC, USP, BP, DAB, Ip | MCCF.PCCFFUF,
FSMP
IMF, IF,
MCCF,PCCF,FUF
FSMP
4. IECIEGEE
4.1 | S-ATH-TFEA JECFA(2000), FCC, USP, | IMF, IF, FUF
o NF, FSMP
4.2 STUA-HhI-STR H U A
IP IMF, IF, FUF, FSMP
4.3 | Er-AHT- TFRRIT THIES
JECFA(1986), FCC, USP, IME, IF, FUF, ESMP
4.4 | AUA-TTET- TR THIEE NF, IP
IMF, IF, FUF.FSMP
45 | V-ATH- AR T GHIAS FCC, USP, NF, BP, Ph
IMF, IF, FSMP
o o o Eur, IP
4.6 STUA-STHT ETRIBL TFT FHIAES
IMF, IF, FSMP
4.7 | SUA-ATHT- THELA TATT TATSHA G FCC, USP, NF, BP, Ph
Eur, IP IMF, IF, FSMP
FCC, USP, Ph Eur, IP
NF, MP, MI, USP, Ph Eur,
IP
FCC, USP, IP
5. IECUTEK:
51 | To-uehItaE s JECFA(1973), FCC, USP, | IMF, IF,
Ph Eur, MCCF,PCCF,FUF
BP, Ph Eur, IP FSMP
52 | FAfIH-ud-uERTaT JECFA(1981), FCC, USP, | IMF, IF, MCCF,PCCF,
Ph Eur, IP FUF, FSMP
IMF, IF,
53 | 6-qafAaiT —Uq-UEhIfa o

JECFA(1973), FCC, USP,

MCCF,PCCF,FUF,
FSMP
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BP, NF, Ph Eur, IP

54 | gifeaw-ua-UEhE IMF, IF
(TERTETER ) JECFA(1973), FCC, USP, | MCCF,PCCF,FUF,
Ph Eur, IP FSMP
55 FCC, IP IMF, IF, MCCF,PCCF
FSMP
6. ferarfam <y
6.1 | A FAEE FTEGIFAEE FCC, USP, Ph Eur, IP IMF, IF, MCCF,PCCF,
FUF,FSMP
62 | yafir sivrese FCC, USP, BP, Ph Eur, IP e
MCCF,PCCF,FUF,
FSMP
7. IECUEGECIP
7.1 | SErwRfaE JECFA(1987), FCC, USP, | IMF, IF, MCCF,PCCF
79 | fEwAaT-5-wiehe BP, IP FUF,FSMP
i JECFA(1987), USP, BP, | IMF, IF, MCCF,PCCF
Ph Eur, IP FUF,FSMP
8. IBEULE]
8.1 | et st waTER FCC, USP, Ph Eur, BP, IP | IMF, IF, MCCF,PCCF,
g | (FrfeTaTE=) FCC, USP, BP, Ph Eur, 1p | T UF FSMP
ATt st IMF, IF, F,PCCF,FUF,
FSMP
9. IECUEGECIE
9.1 | TELEIEEA grEgrRIIEe FCC, USP, BP, Ph Eur, IP | IMF, IF,
9 | TEAEIEET 5-wiche MI, FCC, USP, IP MCCF,PCCF FUF
FSMP
IMF, IF, MCCF,PCCF,
FUF,FSMP
10. | wrfers s
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6.2 "TzdreTsd 5-AFIHEh(CMP) FSANZ, sy,

6.3 AT 5-TIHT wiehe (GMP) JECFA (1985), amst,

6.4 AT 5-7141 ®iehe (IMP) JECFA (1974), =mr=t,

6.5 STTHI=TH TSI 5-HIAHITHe AT FSANZ, s,

6.6 STTHTIH AT 5-HIAT HIEhe A0 THTET, JECFA, FSANZ, T,
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551 et szt 10
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gferfaat:

#dt=British pharmacopoeia

Frus= DeutschesArzneibuch

e uwRu=DanishnVeterinary and Food administration
THHHT = Food Chemicals Codex

FSANZ=Food Standards Australia and New Zealand
TwHTETHYY: Foods for Special Medical Purposes
THIUH: follow up Formula

A THUE: Infant Milk food

AEU%:  Infant formula
#redt = Indian Pharmacopoeia
Jap Food Stan= Japanese Food Standard

JECFA=FAO/WHO Joint Expert Committee on Food Additives.

tHEfiETUE: Milk cereal based complementary food
uHaE = Merck Index.

it Processed cereal based complementary food
PhEur=PharmcopoeiaEuropeia

Fuadr=The United States Pharmocopeia

T SRETH, YT HTAHRTL TR
[RSTTo-111/4/3r41T./25/19]
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MINISTRY OF HEALTH AND FAMILY WELFARE
(FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA)
NOTIFICATION
New Delhi, the 1st May, 2019

F. No. Stds/03/Notification (IFR)/ FSSAI-2017.- The following draft of the Food Safety and Standards
(Foods for Infant Nutrition) Regulations, 2019 which the Food Safety and Standards Authority of India proposes to
make with the previous approval of the Central Government, in exercise of the powers conferred by clause (e) of sub-
section (2) of section 92 read with section 16 of the Food Safety and Standards Act, 2006 (34 of 2006), is hereby
published as required by sub-section (1) of section 92 of the said Act for the information of all persons likely to be
affected thereby and notice is hereby given that the said draft regulations will be taken into consideration after the expiry
of a period of thirty days from the date on which the copies of the Official Gazette in which this notification is published
are made available to the public;

Food Safety and Standards Authority of India made the standards for Food For Infant Nutrition at sub-regulation
2.1.19 in Food Safety and Standards (Food Products Standards and Food Additives) Regulations, 2011, but now the
Food Safety and Standards Authority of India has proposed to supersede the said sub-regulation 2.1.19 of the Food
Safety and Standards (Food Products Standards and Food Additives) Regulations, 2011 and frame a separate regulation
for Food For Infant Nutrition namely Food Safety and Standards (Foods for Infant Nutrition) Regulations, 2019.

Objections or suggestions, if any, may be addressed to the Chief Executive Officer, Food Safety and Standards
Authority of India, FDA Bhawan, Kotla Road, New Delhi — 110 002 or sent on email at regulation @fssai.gov.in ;

Objections and suggestions, which may be received from any person with respect to the said draft regulations
before the expiry of the period so specified, shall be considered by the Food Authority.

Draft Regulations
1. These regulations may be called as the Food Safety and Standards (Foods for Infant Nutrition) Regulations, 2019.
2. Definitions, -
(1) “Act” means the Food Safety and Standards Act, 2006 (34 of 2006);

(2) “Food Authority” means the Food Safety and Standards Authority of India established under section 4 of the
Act;

(3) “Infant” means a person not more than 12 months of age.
(4) “Infant Food” shall have the meaning assigned to it in clause (x) of sub-section (1) of Section 3 of the Act;

(5) “Infant Milk substitute” shall have the meaning assigned to it in clause (x) of sub-section (1) of Section 3 of the
Act;

(6) “Infant milk food” means a breast-milk substitute specially manufactured to meet the nutritional requirements
of infant.

(7) “Infant formula” means a breast milk substitute specially manufactured product based on milk of cow or
buffalo or mixture thereof and other ingredients which have been proven to be suitable for infant feeding, to
meet the nutritional requirements of infant.

(8) “Milk cereal based complementary food” means the food based on milk, cereals and /or legumes (pulses),
millets, nuts and protein concentrates/protein isolates and/or defatted edible oilseed extracts and so prepared as
to permit dilution with water or milk or other suitable medium.

(9) “Processed cereal based complementary food”” means food based on cereals and legumes (pulses), millets, nuts
and protein isolates/protein concentrates or de-fatted edible oil seed extracts and so prepared as to permit
dilution with water milk or other suitable medium.

(10) “Follow-up formula” means a food intended for use as a liquid part of the complementary diet for infants when
prepared in accordance with instructions for use.

(11)  “Infant Formula for special medical purpose” means a substitute for human milk or infant formula that is
specially manufactured to meet the special nutritional requirements of infants with specific disorders, diseases
or medical conditions.

(12) “Foods for Infant based on traditional food ingredients” are products known to be prepared traditionally at
home for feeding infants, but processed and provided in packaged forms.

(13)  “Schedules” means the Schedules to these regulations.
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3. General requirements:

()]

(@)

3

“

(6))

(©6)

)

®)

(€))

Foods for infant nutrition shall be packed in hermetically sealed, clean and sound containers or in flexible pack
made from paper, polymer and/ or metallic film as per the Food Safety and Standards (Packaging & Labelling)
Regulations, 2011, so as to protect the contents from deterioration. It shall be packed under inert atmosphere.

The category infant formula for special medical purposes provided under these regulations shall be exempted
from provisions specified under the Regulation 2.4 of the Food Safety and Standards (Packaging and Labelling)
Regulations, 2011.

Provided further that if any ingredients with known allergenicity are present, a warning shall be
declared on the label.

The categories infant formula for special medical purpose and food for infant based on traditional food
ingredients provided under these regulations shall conform to the microbiological standards for milk and milk
products of category infant formula as provided under Appendix B of the Food Safety and Standards (Food
Products Standards and Food Additives) Regulations, 2011.

A variation of + 5.0% of the declared values of the added ingredients due to analytical variations shall be
allowed.

Wherever applicable, food for infant nutrition shall use the source compounds for minerals, vitamins and other
nutrients from Schedule I (a), Schedule I (b) and Schedule I (c), respectively provided under these regulations.

Foods for infant nutrition may contain algal and fungal oil as sources of Docosahexaenoic Acid (DHA) and
Arachidonic Acid (ARA) from Crypthecodinium cohnii, Mortierella alpina, Schizochytrium sp., and Ulkenia
sp. at the level of maximum 0.5 per cent. DHA of total fatty acids and ratio of ARA:DHA as 1:1 minimum.

Provided that DHA content shall not be less than 0.2 per cent. of total fatty acids, if a claim related to the
addition of DHA is made.

Provided further that Infant Milk substitutes for premature infants shall contain not less than 0.2 %
DHA of total fatty acids and ratio of ARA:DHA as 1:1 minimum.

No person shall manufacture, sell, store or exhibit for sale, an infant milk food, infant formula and milk cereal
based complementary food, processed cereal based complementary food and follow up formula except under
Bureau of Indian Standards Certification Mark.

Provided that the category infant formula for special medical purpose provided under these regulations
shall be exempted from the above provision.

Food for infant nutrition shall comply with the requirements of the Infant Milk Substitutes, Feeding Bottles and
Infant Foods (Regulation of Production, Supply and Distribution) Act, 1992 as amended in 2003 (IMS Act).

Provided that in case of infant formula for special medical purpose where breastfeeding is
contraindicated on medical grounds for the disease(s), disorder(s) or medical condition(s) for which the product
is intended, the labelling provision “MOTHER’S MILK IS BEST FOR YOUR BABY” shall not be required.

Food for infant nutrition shall comply with the requirements of the Legal Metrology (Packaged Commodities)
Rules, 2011 except for the requirement of standard pack size as per the second schedule of the aforesaid rules
in case of infant formula for special medical purpose.

4. Infant Milk Food:

(1) Scope: This standard applies to infant milk food in powder form for meeting the normal nutritional requirements of
infant.

(2) Composition: (i) Infant milk food is a product based on milk of cow or buffalo or mixture thereof, and other
nutrients and ingredients which have been provided under these regulations.

(ii) The product may be modified by partial removal or substitution of different milk solids and addition of
carbohydrates such as sucrose, dextrose, maltose, lactose and maltodextrin; and salts such as phosphates and
citrates.

(iii) The product shall be uniform and free from lumps and coarse particles. It shall be free from rancid taste and
musty odour.

(iv) The infant milk food shall conform to the following requirements, namely:
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SL. Parameters Limits Limits per 100 kcal
No.
Minimum Maximum Minimum Maximum
1. Moisture, per cent by weight - 4.5 - -
2. Total milk protein (N x 6.38), per cent by 12.0 - 2.50 -
weight
3. Milk fat, per cent by weight 18.0 - 3.80 -
4. Total ash, per cent by weight - 8.50 - -
5. Ash insoluble in dilute hydrochloric acid, | - 0.10 - -
per cent by weight
6. Trans fatty acids, per cent by weight of total | - 3.0 - -
fatty acids
1. Energy per 100 ml of the reconstituted | 60 kcal 70 kcal - -
product prepared in accordance with
manufacturer’s instructions
8. Carbohydrates, g per 100 g 45.0 70.0 9.60 14.90
9. Vitamin A (as retinol equivalent, RE), pug per | 350.0 400.0 75.00 85.00
100 g
10. Vitamin D (expressed as cholecalciferol or | 5.0 10.0 1.00 2.10
ergocalciferol), pg per 100 g
11. Vitamin E (alpha tocopherol equivalent), mg | 2.50 6.0 0.50 1.30
per 100 g
12. Vitamin K, pg per 100 g 7.50 15.0 1.60 3.20
13. Vitamin C, mg/ per 100 g (as ascorbic acid) 25.0 40.0 5.30 8.50
14. Thiamine, pg per 100 g 200.0 300.0 42.60 63.80
15. Riboflavin, ug per 100 g 400.0 2000.0 85.10 425.50
16. Niacin equivalent, pug per 100 g 3800.0 5500.0 808.50 1170.20
17. Pyridoxine, pug per 100 g 100.0 400.0 21.30 85.10
18. Dietary Folate equivalent (DFE) (Folic acid), | 15.0 50.0 3.20 10.60
ug per 100 g*
19. Pantothenic acid, pg per 100 g 2000.0 10000.0 425.50 2127.70
20. Vitamin B12, pg per 100 g 0.25 0.50 0.050 0.10
21. Biotin, pg per 100 g 7.50 50.0 1.60 10.60
22. Choline, mg per 100 g 32.0 - 6.80 -
23. Sodium, mg per 100 g 90.0 300.0 19.10 63.80
24. Potassium, mg per 100 g 300.0 900.0 63.80 191.50
25. Chloride, mg per 100 g 250.0 800.0 53.20 170.20
26. Calcium, mg per 100 g 250.0 500.0 53.20 106.40
27. Phosphorous, mg per 100 g 125.0 500.0 26.60 106.40
28. Calcium : Phosphorus ratio 1:1 2:1 1:1 2:1
29. Magnesium, mg per 100 g 30.0 40.0 6.40 8.50
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SL Parameters Limits Limits per 100 kcal
No.
Minimum Maximum Minimum Maximum
30. Iron, mg per 100 g 3.0 5.0 0.60 1.0
31. Iodine, pg per 100 g 90.0 120.0 19.10 25.50
32. Copper, pg per 100 g 160.0 470.0 34.0 100.0
33. Zinc, mg per 100 g 2.50 5.0 0.50 1.0
34. Manganese, pg per 100 g 5.0 500.0 1.0 106.40
35. Selenium, pg per 100 g 5.0 17.0 1.00 3.60

* 1 microgram DFE = 0.6 microgram folic acid

(v) In addition, the product may also contain optional ingredients as provided in regulation 5(2)(viii).

(3) Food additives: No food additives are permitted in infant milk food. However, food additives shown in Schedule I
(d) for special nutrient formulations may be used.

5. Infant formula

(1) Scope: This standard applies to infant formula in powder or liquid form for meeting the normal nutritional
requirements of infant.

(2) Composition: (i) Infant formula is a product based on milk of cow or buffalo or mixture thereof, and other nutrients
and ingredients which have been provided under these regulations.

(i) The product may be modified by partial removal or substitution of different milk solids and addition of
carbohydrates such as sucrose, dextrose, maltose, lactose and maltodextrin; and salts such as phosphates and
citrates.

(iii) The infant formula may contain vegetable oils rich in polyunsaturated fatty acids to partially substitute milk fat.
Hydrogenated vegetable oils and fats shall not be used in infant formula.

(iv) Infant formula may contain gluten free pre-cooked and/or gelatinized starches up to 30% of total carbohydrates
in powder and upto 2 g/100 ml in liquid.

(v) Only lactic acid producing bacteria listed under schedule VII of the Food Safety and Standards (Health
Supplements, Nutraceuticals, Food for Special Dietary Use, Food for Special Medical Purpose, Functional Food
and Novel Food) Regulations, 2016 may be used along with other requirements laid down under the same
regulations.

(vi) The product shall be uniform and free from lumps and coarse particles. It shall be free from rancid taste and
musty odour.

(vii) The infant formula shall conform to the following requirements, namely:

SI. No. Parameters Limits Limits per 100 kcal
Minimum Maximum Minimum Maximum
1. Moisture, percent by weight - 4.5 - -
2. Energy per 100 ml of the product prepared in | 60 kcal 70 kcal - -
accordance  with  the  manufacturer’s
instructions
3. Total Protein ( N x 6.25%), per cent by weight | 10.0 16.0 2.10 3.40
4. Total fat, g per 100 g 18.0 25.0 3.80 5.30
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S1. No. Parameters Limits Limits per 100 kcal
Minimum Maximum Minimum Maximum
Milk fat, g per 100 g 12.0 - 2.50 -
5. a) Linoleic acid, g per 100 g 1.50 7.0 0.30 1.50
b) a-Linolenic acid, mg per 100 g 250.0 - 53.20 -
c¢) Ratio of Linoleic acid/a-Linolenic acid 6:1 - 6:1 -
6. Sum of lauric and myristic acids, per cent by - 20.0 - 4.25
weight of total fatty acids
Er}1c1c acid, percent by weight of total fatty ) 10 ) 020
acids
7. Trans fatty acids, percent by weight of total | - 3.0 - -
fatty acids
8. Carbohydrates, per cent by weight 45.0 70.0 9.60 14.90
a. Galactooligosaccharides and / or - 10.0 - 2.10
fructooligosaccharides, per cent of
carbohydrates
9. Total ash, percent by weight - 8.50 - -
10. Ash insoluble in dilute hydrochloric acid, per | - 0.10 - -
cent by weight
11. Vitamin A (as retinol equivalent, RE), pug per | 350.0 400.0 75.0 85.0
100 g
12. Vitamin D (expressed as cholecalciferol or | 5.0 10.0 1.0 2.10
ergocalciferol), pg per 100 g
13. Vitamin E (alpha tocopherol equivalent), mg | 2.50 6.0 0.50 1.30
per 100 g
14. Vitamin K, pg per 100 g 7.50 15.0 1.60 3.20
15. Vitamin C, mg per 100 g (expressed as | 25.0 40.0 5.30 8.50
ascorbic acid)
16. Thiamine, pg per 100 g 200.0 300.0 42.50 63.80
17. Riboflavin, ug per 100 g 400.0 2000.0 85.10 425.50
18. Niacin equivalent, pg per 100 g 3800.0 5500.0 808.50 1170.20
19. Pyridoxine, pg per 100 g 100.0 400.0 21.30 85.10
20. Dietary Folate equivalent (DFE) (Folic acid), | 15.0 50.0 3.20 10.60
ug per 100 g*
21. Pantothenic acid, pg per 100 g 2000.0 10000.0 425.50 2127.60
22. Vitamin B12, pug per 100 g 0.25 0.50 0.05 0.10
23. Biotin, pg per 100 g 7.50 50.0 1.60 10.60
24. Choline, mg per 100 g 32.0 - 6.80 -
25. Sodium, mg per 100 g 90.0 300.0 19.15 63.80
26. Potassium, mg per 100 g 300.0 900.0 63.82 191.48
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SI. No. Parameters Limits Limits per 100 kcal
Minimum Maximum Minimum Maximum

27. Chloride, mg per 100 g 250.0 800.0 53.20 170.20

28. Calcium, mg per 100 g 250.0 700.0 53.20 148.90

29. Phosphorous, mg per 100 g 125.0 500.0 26.60 106.40

30. Calcium : Phosphorus ratio 1:1 2:1 1:1 2:1

31. Magnesium, mg per 100 g 30.0 40.0 6.40 8.50

32. Iron, mg per 100 g 3.0 5.0 0.60 1.0

33. Iodine, g per 100 g 90.0 120.0 19.15 25.50

34. Copper, ug per 100 g 160.0 470.0 34.0 100.00

35. Zinc, mg per 100 g 2.50 5.0 0.50 1.0

36. Manganese, pLg per 100 g 5.0 500.0 1.0 106.40

37. Selenium, pg per 100 g 5.0 17.0 1.0 3.60

* where milk protein is used, a factor N x 6.38 may be used

#1 microgram DFE = 0.6 microgram folic acid

(viii) Optional Ingredients: when prepared in accordance with instructions for use infant formula may contain other
nutrients which are ordinarily found in human milk in amounts prescribed below:

S1. No. Ingredient Limits, mg per 100 g/ ml
Minimum Maximum
1 Carotenes 0.025 -
2 Amino acids (L forms) 0.90 -
3 Non-protein nitrogen 17.0 -
4 Nucleotides 1.17 -
5 L-carnitine 1.13 -
6 Lactalbumin 140.0 -
7 Lactoferrin 30.0 -
8 Lysozyme 80.0 -
9 Glucosamine 70.0 -
10 Inositol 3.0 -
11 Citric acid 35.0 -
12 Cholesterol 8.80 -
13 Fucose 130.0 -
14 Lipid phosphorous 0.70 -
15 Prostaglandins PGE 15.0 -
PGF 40.0
16 Taurine - 60.0
17 Molybdenum, g 7.50 50.0
18 Chromium, pg 7.50 50.0
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(3) Food additives: (i) Infant formula shall be free from added colour and flavour. The following food additives may be
used in the preparation of infant formula ready for consumption prepared following manufacturer’s instructions, unless

otherwise indicated:

INS No. Additive Maximum Level (g per 100 ml)

Thickeners

410 Carob bean gum 0.1

407 Carrageenan 0.03 (in regular milk and soy based liquid
infant formula only)

Emulsifiers

322 Lecithin 0.5

471 Mono- and diglycerides 0.4

472c Citric and fatty acid esters of glycerol 0.9 (in all types of liquid infant formula)
0.75 (in all types of powdered infant
formula)

Acidity Regulators

524 Sodium hydroxide 0.2 (singly or in combination and within the

500ii Sodium hydrogen carbonate ing]itlsatfj(:)rnsg) (dzi)u(r\rlli,i)potassium and calcium in

5001 Sodium carbonate

501iii Potassium hydrogen carbonate

501i Potassium carbonate

525 Potassium hydroxide

526 Calcium hydroxide

270 L(+) lactic acid GMP

330 Citric acid GMP

3311 Sodium dihydrogen citrate GMP

331iii Trisodium citrate GMP

332 Potassium citrate GMP

339 i, ii and | Sodium dihydrogen phosphate, disodium hydrogen | 45 mg as phosphorous singly or in

iii phosphate and trisodium phosphate combination and within limits for sodium,

340 i, ii and | Potassium dihydrogen phosphate, dipotassium potassium and phosphorous in 5.(2)(vii)

iii hydrogen phosphate and tripotassium phosphate

Antioxidants

307b Mixed tocopherol concentrate 1 mg (singly or in combination)

3041 Ascorbyl palmitate 1 mg (singly or in combination)

Packaging gases

290 Carbon dioxide GMP

941 Nitrogen GMP

(ii) Food additives shown in Schedule I (d) for special nutrient formulations may also be used.

6. Milk cereal based complementary Food
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(1) Scope: This standard applies to milk cereal based complementary food in powder form intended to complement the
diet of infant.

(2) Composition: (i) Milk cereal based complementary food is based on milk of cow or buffalo or mixture thereof,
and/or other nutrients/ingredients which have been provided under these regulations.
(ii) It may contain a variety of cereals, pulses, soybean and millets.

(iii) It may also contain edible vegetable oil, defatted edible oil seed extracts, protein concentrates / protein isolates,
milk solids, various carbohydrates such as sucrose, dextrose, maltose, lactose, and malto dextrin, and salts such as
phosphates and citrates. It shall not contain hydrogenated fats.

(iv) It may contain fruits and vegetables or their products, egg or egg products, and nuts or their products.

(v) The product shall be free from lumps and coarse particles, and shall be uniform in appearance. It shall be free
from rancid taste and musty odour.

(vi) The milk cereal based complementary food shall conform to the following requirements, namely:

S1. No. Parameters Limits Limits per 100 kcal
Minimum Maximum Minimum Maximum
1. Moisture, percent by weight - 5.0 - -
2. Total Protein, per cent by weight (N x 15.0 - 3.20 -
6.25)
Milk Protein, per cent by weight 50 ) 10 )
3. Total fat, per cent by weight (including 7.50 - 1.60 -
milk fat)
Milk fat (alone), percent by weight 50 ) 10 )
4. Total Carbohydrates, per cent by weight 55.0 - 11.70 -
5. Total ash, per cent by weight - 5.0 - -
6. Ash insoluble in dilute hydrochloric acid; | - 0.10 - -
per cent by weight
7. Crude fibre (on dry basis), percent by - 1.0 - -
weight
8. Vitamin A (as retinol equivalent, RE), ug | 350.0 400.0 75.0 85.0
per 100 g
9. Vitamin D, pug per 100 g (expressed as 5.0 10.0 1.0 2.10
cholecalciferol or ergocalciferol)
10. Vitamin C, mg to per 100 g 25.0 40.0 5.30 8.50
11. Thiamine (as hydrochloride), mg per 0.20 0.30 0.04 0.06
100 g
12. Riboflavin, mg per 100 g 0.40 2.0 0.08 0.40
13. Niacin equivalent, mg per 100 g 3.80 5.50 0.80 1.20
14. Dietary Folate equivalent (DFE) (Folic 15.0 50.0 3.20 10.60
acid), ug per 100 g*
15. Iron, mg per 100 g 3.0 5.0 0.60 1.0
16. Zinc, mg per 100 g 2.50 5.0 0.50 1.0

*1 microgram DFE = 0.6 microgram folic acid
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(vii) Optional Ingredient / Nutrient: It may also contain optional ingredient / nutrient as below:

S. No. Ingredient / Nutrient Limits per 100 g Limits per 100 kcal
Minimum Maximum Minimum Maximum
1. Pantothenic acid, mg 2.0 10.0 0.40 2.10
2. Vitamin B 12, ug 0.25 0.50 0.07 0.10
3. Vitamin K, pug 7.50 15.0 1.60 3.20
4. Choline, mg - 32.0 - 6.80
S. Inositol, mg 20.0 200.0 4.25 42.55
6. Calcium, mg 250.0 700.0 53.20 14.90
7. Phosphorus, mg 125.0 500.0 26.60 106.40
8. Chloride, mg 250.0 800.0 53.20 170.20
9. Magnesium, mg 30.0 40.0 6.40 8.50
10. Sodium, mg 90.0 300.0 19.15 63.80
11. Selenium, pg 5.0 17.0 1.0 3.60
12. Taurine, mg - 60.0 - 12.75
13. L-amino acids, mg 0.9 - 0.20 -
14. L-Carnitine, mg 5.0 - 1.0 -
15. Biotin, pug 7.50 50.0 1.60 10.60
16. Iodine, pg 90.0 120.0 19.15 25.50
17. Potassium, mg 300.0 900.0 63.80 191.50
18. Pyridoxine, ug 100.0 400.0 21.30 85.10

(3) Food Additives: (i) Milk cereal based complementary food shall be free from preservatives, added colours and
flavours. The following food additives may be used in preparation of Milk cereal based complementary food for

consumption prepared following manufacturer’s instructions, unless otherwise indicated.

INS No. Additive Maximum Level g per 100 g
Thickeners
410 Carob bean gum 0.1
1412 Distarch phosphate 0.5 (singly or in combination)
1414 Acetylated distarch phosphate
407 Carrageenan 0.03 (in soy based Infant Formula)
Emulsifiers
322 Lecithins 0.5
471 Mono- and diglycerides 0.4
Acidity Regulators
524 Sodium hydroxide 0.2 (singly or in combination and within
5001 Sodium hydrogen carbonate the limits for sodium, potassium and




[9FT [I-@Ts 4] A <pl TSTHA ¢ THIHRT 45

INS No. Additive Maximum Level g per 100 g
5001 Sodium carbonate calcium in 6.(2)(vii)
501iii Potassium hydrogen carbonate
501i Potassium carbonate
525 Potassium hydroxide
526 Calcium hydroxide
270 L(+) lactic acid GMP
330 Citric acid GMP
331i Sodium dihydrogen citrate GMP
331iii Trisodium citrate GMP
332 Potassium citrate GMP
Antioxidants
307b Mixed tocopherol concentrate 1 mg
3041 Ascorbyl palmitate 1 mg
Packaging gases
290 Carbon dioxide GMP
941 Nitrogen GMP
Enzymes

Alpha Amylase GMP

(ii) Food additives shown in Schedule I (d) for special nutrient formulations may also be used.

(4) The milk cereal based complementary food prepared in the community kitchens (freshly prepared and distributed
without storing) shall meet all the hygiene requirements specified by the FSSAL.

7. Processed cereal based complementary Food

(1) Scope: This standard applies to processed cereal based complementary food in powder form intended to complement
the diet of infant.

(2) Composition: (i) Processed cereal based complementary food is a product based on variety of cereals, pulses
including soybean, millets, nuts and edible oil seeds.

(i1) It shall contain milled cereals and legumes combined accounting for not less than 75 per cent.

(iii) Where the product is intended to be mixed with water or milk before consumption, the minimum content of
protein shall be 15 per cent. by weight.

(iv) Protein Efficiency Ratio (PER) of processed cereal based complementary food shall not be less than 70 per
cent. of that of casein.

(v) The Sodium content of the product shall not exceed 100 mg per 100 kcals of the ready-to-eat product.

(vi) It may also contain other ingredients such as protein concentrates, essential amino acids, milk and milk
products, eggs and egg products, edible vegetable oils, defatted edible oil seed extracts, fruits and vegetables or
their products, nuts or their products, various carbohydrates such as sucrose, dextrose, lactose, maltodextrin, honey,
corn syrup and malt. It shall not contain hydrogenated vegetable fats.

(vii) The product shall be free from lumps and coarse particles, and shall be uniform in appearance. It shall be free
from rancid taste and musty odour.
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(viii) It may also contain probiotic ingredient(s) as provided under schedule VII of the Food Safety and Standards
(Health Supplements, Nutraceuticals, Food for Special Dietary Use, Food for Special Medical Purpose, Functional
Food and Novel Food) Regulations, 2016.

(ix) It shall conform to the following requirements, namely:

S. Parameters Limits Limits per 100 kcal

No. Minimum Maximum Minimum Maximum

1. Moisture, percent by weight - 5.0 - -

2 Protein (N x 6.25), Percent by weight 15.0 - 3.20 -

3 Total Fat, per cent by weight - 7.50 - 1.60

4. Total Carbohydrates, per cent by weight 55.0 - 11.70 -

5 Total ash, percent by weight - 5.0 - -

6 Ash insoluble in dilute Hydrochloric acid, - 0.10 - -
percent by weight

7. Crude fibre (on dry basis), percent by weight - 1.0 - -

8. Vitamin A (as retinol equivalent, RE), 350.0 400.0 75.0 85.0
g per 100 g

9. Vitamin D, pg per 100 gm (expressed as 5.0 10.0 1.0 2.10
cholecalciferol or ergocalciferol)

10. | Vitamin C, mg per 100 g 25.0 40.0 5.30 8.50

11. | Thiamine (as hydrochloride), mg per 100 g 0.20 0.30 0.04 0.06

12. | Riboflavin, mg per 100 g 0.40 2.0 0.08 0.40

13. | Niacin equivalent, mg per 100 g 3.80 5.50 0.80 1.20

14. | Dietary Folate equivalent (DFE) (Folic acid), pg | 15.0 50.0 3.20 10.60
per 100 g*

15. | Iron, mg per 100 g 3.0 5.0 0.60 1.0

16. | Zinc, mg per 100 g 2.50 5.0 0.50 1.0

17. | Pantothenic acid, mg per 100 g 2.0 10.0 0.40 2.10

18. | Pyridoxine, pug per 100 g 100.0 400.0 21.30 85.10

19. | Vitamin B12, pg per 100 g 0.25 0.50 0.05 0.10

20. | Biotin, pg per 100 g 7.50 50.0 1.60 10.60

21. Choline, mg per 100 g 32.0 - 6.80 -

22. | Inositol, mg per 100 g 20.0 200.0 4.25 42.55

23. Selenium, pug per 100g 5.0 17.0 1.0 3.60

*1 microgram DFE = 0.6 microgram folic acid

(3) Food Additives: (i) The Product shall be free from preservatives, added colours and flavours. Following additives are
permitted in the preparation of Grain based Complementary food for infants in 100 g of the product ready for
consumption prepared following manufacturer’s instructions unless otherwise indicated.
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INS No. Additive Maximum Level
Emulsifiers
322 Lecithins 1500 mg
471 Mono- and diglycerides
472a Acetic fatty acid esters of glycerol 5000 mg singly or in combination
472b Lactic fatty acid esters of glycerol
472c Citric acid fatty acid esters of glycerol
Acidity regulators
500ii Sodium hydrogen carbonate GMP
501ii Potassium hydrogen carbonate GMP
1701 Calcium carbonate GMP
270 L(+)lactic acid GMP
260 Acetic acid GMP
261 Potassium acetate GMP
262i Sodium acetate GMP
296 Malic acid (DL)-L(+) form GMP
325 Sodium lactate (solution)-L(+) form GMP
326 Potassium lactate (solution)-L(+) form GMP
327 Calcium lactate-L(+) form GMP
331i Monosodium citrate GMP
331ii Trisodium citrate GMP
3321 Monopotassium citrate GMP
32ii Tripotassium citrate GMP
333 Calcium citrate GMP
507 Hydrochloric acid GMP
524 Sodium hydroxide GMP
525 Potassium hydroxide GMP
526 Calcium hydroxide GMP
575 Glucono-delta-lactone GMP
334 L(+)Tartaric acid
3351 Monosodium tartarate 500 mg singly or in
combination
335ii Disodium tartarate
3361 Mono potassium tartarate —L(+) form
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INS No. Additive Maximum Level
338 Ortho phosphoric acid N )
only for pH adjustment;
339i Mono sodium ortho phosphate 440 mg singly or in
combination as
339ii Disodium orthophosphate > phosphorous
330iii Trisodium orthophosphate
3401 Monopotassium orthophosphate
340ii Dipotassium orthophosphate J
340iii Tripotassium orthophosphate
3411 Monocalcium orthophosphate
341ii Dicalcium orthophosphate
341iii Tricalcium orthophosphate
Antioxidants
306 Mixed tocopherol concentrate 300 mg/Kg fat or oil singly or in
307 Alpha tocopherol combination of tocopherol
304 L-ascorbyl palmitate 200 mg/kg fat or oil
300 L-ascorbic acid
50 mg expressed as
301 Sodium ascorbate ascorbic acid
303 Potassium ascorbate
302 Calcium ascorbate 20 mg expressed as ascorbic acid

Raising agent

503i Ammonium carbonate GMP

503ii Ammonium hydrogen carbonate GMP

5001 Sodium carbonate GMP

500ii sodium hydrogen carbonate GMP

Thickeners

410 Carob bean gum 1000 mg singly or in
412 Guar gum } combination

414 Gum Arabic
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INS No. Additive Maximum Level
1404 Oxidized starch 3\
1410 Mono starch phosphate
1412 Distarch phosphate
1413 Phosphated distarch phosphate > 5000 mg singly or in
1414 Acetylated distarch phosphate combination
1422 Acetylated distarch adipate
1420 Starch acetate esterified with acetic anhydride
1450 Starch sodium octenyl succinate J
1451 Acetylated oxidized starch

Anticaking agent

551 Silicon dioxide GMP

Packaging gases

290 Carbon dioxide GMP
941 Nitrogen GMP
Enzymes

Alpha amylase GMP

(ii) Food additives shown in Schedule I (d) for special nutrient formulations may also be used.

(4) The processed cereal based complementary foods for use in specific conditions, where protein needs to be restricted
and where other cereals like wheat, soya, legumes and milk cannot be used, such processed cereal based complementary
foods shall be prepared with single cereal like rice or ragi, which shall have the minimum protein content of 6-9 per
cent, such products shall be conspicuously labelled, “mono grain based complementary foods for use in specific
conditions under medical guidance only”.

(5) Process cereal based complementary food prepared in the community kitchens shall meet all the hygienic
requirements specified by the FSSAI and freshly prepared and distributed and not stored.

8. Follow-up Formula

(1) Scope: This standard applies to the composition of Follow-up formula. The product shall be nutritionally adequate to
contribute to normal growth and development when used in accordance with its directions for use. Follow-up formula,
in powdered form requires water for preparation.

(2) Composition: (i) Follow-up formula is a product based on milk of cow or buffalo or mixture thereof, and other
nutrients and ingredients provided under these regulations.

(i1) The follow-up formula shall have protein content minimum of 3 g per 100 kcal derived from whole or skimmed
milk or with minor modification that does not substantially impair the vitamin or mineral content of milk and which
represents a minimum of 90 % of total protein.

(iii) The quality of protein shall not be less than 85 % of that of casein.

(iv) Fat not less than 3 g and not more than 6 g per 100 kcal. Linoleic acid in fat shall not be less than 300 mg per
100 kcal.
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(v) The product shall contain nutritionally available carbohydrates suitable for feeding in such quantities so as to
adjust the product to the energy density given below;

(a) 100 ml of ready-to-use formula when prepared in accordance with instructions for use shall provide 60 to
85 kcal of energy.

(vi) The product shall be free from lumps and coarse particles, and shall be uniform in appearance. It shall be free
from rancid taste and musty odour.

(vii) The product may contain vegetable proteins.

(viii) The Product shall conform to the following requirements, namely:

S. Parameters Limits Limits Per 100 kcal
e Minimum Maximum Minimum Maximum
1. Moisture, percent by weight - 4.50 - -
2. Total ash, per cent by weight - 8.50 - -
3. Ash insoluble in dilute hydrochloric acid, per | - 0.10 - -
cent by weight
4. Vitamin A (as retinol equivalent, RE), pg per | 350.0 400.0 75.0 85.0
100 g
5. Vitamin D (expressed as Cholecalciferol or 5.0 10.0 1.0 2.10
ergo calciferol), ug per 100 g
6. Vitamin E (as alpha-tocopherols), mg per 2.50 6.0 0.50 1.30
100 g
7. Vitamin K, pg per 100 g 7.50 15.0 1.60 3.20
8. Vitamin C, mg per 100 g 25.0 40.0 5.30 8.50
9. Thiamine, pg per 100 g 200.0 300.0 42.55 63.80
10. | Riboflavin, ug per 100g 400.0 2000.0 85.10 425.50
11. | Niacin, equivalent mg per 100 g 3.80 5.50 0.80 1.20
12. | Pyridoxine, pg per 100 g 100.0 400.0 21.30 85.10
13. | Dietary Folate equivalent (DFE) (Folic acid), | 15.0 50.0 3.20 10.60
pg per 100 g*
14. | Pantothenic acid, mg per 100 g 2.0 10.0 0.40 2.10
15. | Vitamin B12, ugper 100 g 0.25 0.50 0.05 0.10
16. | Choline, mg per 100 g 32.0 - 6.80 -
17. | Biotin, ug per 100 g 7.50 15.0 1.60 3.20
18. | Sodium, mg per 100 g 90.0 300.0 19.15 63.80
19. | Potassium, mg per 100 g 300.0 900.0 63.80 191.50
20. | Chloride, mg per 100 g 250.0 800.0 53.20 170.20
21. | Calcium, mg per 100 g 405.0 800.0 86.20 170.20
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S. Parameters Limits Limits Per 100 kcal
No.
Minimum Maximum Minimum Maximum
22. | Phosphorus, mg per 100 g 270.0 500.0 57.45 106.40
23. | Magnesium, mg per 100 g 30.0 40.0 6.40 8.50
24. | Iron, mg per 100 g 3.0 5.0 0.60 1.0
25. | Iodine, ug per 100 g 90.0 120.0 19.15 25.50
26. | Copper, ugper 100 g 160.0 470.0 34.0 100.0
27. | Zinc, mg per 100g 2.50 5.0 0.50 1.0
28. | Manganese, ug per 100 g 5.0 50.0 1.0 10.60
29. | Selenium, ug per 100 g 5.0 17.0 1.0 3.60
30. | Inositol, mg per 100 ml - 40 - 8.50
31. | Taurine, mg per 100 g - 60.0 - 12.75
32. | Essential Amino acids, mg per 100 ml 0.9 - 0.19 -

*1 microgram DFE = 0.6 microgram folic acid

(3) Food Additives: (i) It shall be free from added starch and colours. The following additives may be used in the
preparation of Follow up formula ready for consumption prepared following manufacturer’s instructions, unless
otherwise indicated.

INS No. Additive Maximum Level g /100 g
Thickening agent
412 Guar gum 0.1
410 Locust bean gum (carob bean gum)
1412 Distarch phosphate
0.5 (singly or in combination)
1414 Acetylated distarch phosphate
1413 Phosphated distarch phosphate
1414 Acetylated distarch adipate 2.5 (in hydrolyzed protein and/or Amino
acid based product)
407 Carrageenan 0.03 (in milk and soy based product)
440 Pectins 1
Emulsifiers
322 Lecithin 0.5
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INS No. Additive Maximum Level g /100 g
471 Mono- and diglycerides 0.4
pH adjusting agents
500ii Sodium hydrogen carbonate \
5001 Sodium carbonate
331i Sodium citrate
501ii Potassium hydrogen carbonate limited by GMP within the
limits for sodium in
501i Potassium carbonate 8.(2)(viii)
332i Potassium citrate
525 Sodium hydroxide
525 Potassium hydroxide
526 Calcium hydroxide
270 L(+) lactic acid
L(+) lactic acid producing cultures /
330 Citric acid
Antioxidants
306 Mixed tocopherol concentrate 3 (singly or in combination)
307 Alpha tocopherol
304 L-ascorbyl palmitate
300 L-ascorbic acid 5 mg singly or in combination expressed as
301 Sodium ascorbate ascorbic acid
302 Calcium ascorbate
Flavours
Natural fruit extracts GMP
Vanilla extract GMP
Ethyl vanillin 5 mg
Vanillin Smg

(i1) Food additives shown in Annexure I (d) for special nutrient formulations may also be used.

(4) The follow-up formula prepared in the community kitchens shall meet all the hygienic requirements specified by the
FSSALI and freshly prepared and distributed and not stored.

9. Infant Formula for Special Medical Purpose (FSMP)

(A) Scope: This standard applies to Infant Formula for special Medical purpose in liquid or powdered form intended
for use, where necessary, as a substitute for human milk or infant formula in meeting the special nutritional
requirements arising from the disorder, disease or medical condition for whose dietary management the product has
been formulated.
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(B) Composition: (i) Infant formula for special medical purpose is a product based on ingredients (from known and well
established sources) suitable for human consumption.

(i1) The composition of infant formula for special medical purpose shall be based on sound medical and nutritional
principles. The nutritional safety and adequacy of the formula shall be scientifically demonstrated to support the
growth and development of the infants for whom it is intended as appropriate for the specific products and
indications. Their use shall be demonstrated by scientific evidence to be beneficial in the dietary management of
the infants for whom it is intended.

(iii) The energy content and nutrient composition of the Formula for special Medical Purpose intended for infants
shall be based on the requirements for Infant Formula specified under regulation 5(2)(vii) except for the
compositional provisions which must be modified to meet the especial nutritional requirements arising from
disease(s) for whose dietary management the product is specifically formulated, labelled and presented.

(iv) Optional ingredients: In addition to the compositional requirements listed under regulation 5(2)(vii)for infant
formula, in order to provide substances ordinarily found in human milk or required other ingredients as specified
under regulation 5(2)(viii) may be added to ensure that the formulation is suitable as the sole source of nutrition for
the infant and for the dietary management of the disease, disorder or medical condition of the infant.

(v) The suitability for the intended special medical purpose, the suitability for the particular nutritional use of
infants and the safety of these substances shall be scientifically demonstrated. The formula shall contain sufficient
amounts of these substances to achieve the intended effect.

(vi) Only L (+) lactic acid producing cultures may be used in the formulas for special medical purposes for infants if
shown to be safe and appropriate for use in these vulnerable populations.

(C) No food business operator shall advertise the infant formula for special medical purpose.

(e))

(@)

Premature infant milk substitute: (a) The premature infant milk substitute is required for babies born before 37
weeks only and till they attain 40 weeks of age. In addition to the requirements specified under regulation 5(2)(vii)
and 5(2)(viii) for Infant formula, the premature Infant Milk Substitutes shall also meet the following requirements:

@) Protein content (N x 6.25) shall not be less than 10.6 and not more than 19.2 per cent by weight or not
less than 2.25 and not more than 4.1 g per 100 kcal only till 40 weeks.

(ii) The energy content shall not be less than 70 kcal and not more than 80 kcal.
(iii) Mineral content: Not less than 2.35 per cent by weight or 0.5 g per 100 kcal.
@iv) Calcium: Phosphorus ratio shall be 2:1

) The Sodium, Potassium and Chloride combined together shall not be less than 40 milli equivalents per
Litre when prepared in accordance with manufacturer’s instructions.

(vi) Whey Protein : Casein ratio shall be 60 : 40
(vii) The products may contain added essential amino acids.

(b) The containers of infant milk substitute meant for premature baby or labels affixed thereto shall indicate the
following additional information, namely: -

(i) the words [FOR THE PREMATURE BABY (BORN BEFORE 37 WEEKS)] in capital letters along with
the product name in central panel;

(ii) a statement “RECOMMENDED TO BE TAKEN UNDER MEDICAL ADVICE ONLY” in capital letters.

Lactose free — Lactose and sucrose free — and sucrose free — Infant milk substitutes: (a) In addition to the
requirements specified under regulation 5(2)(vii) and 5(2)(viii) for Infant formula (except milk fat) the above
Infant Milk Substitute shall also meet the following requirements:

(i) Soy-protein based, lactose free formula shall have soy protein and glucose, dextrose,
dextrin/maltodextrin, maltose and/ or sucrose as carbohydrates.

(i1) Lactose content in lactose free and Lactose and sucrose free infant milk substitutes shall not exceed
0.05 per cent. by weight.

(iii) The fat content derived from vegetable oils shall not be less than 18 per cent. by weight in Lactose
free and Lactose- and sucrose free Infant Milk Substitutes.
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(b) The container of infant milk substitute for lactose or lactose and sucrose intolerant infants or label affixed
thereto shall indicate conspicuously “LACTOSE-FREE or SUCROSE-FREE or LACTOSE and SUCROSE-FREE”
in capital letters

(c) A statement “RECOMMENDED TO BE TAKEN UNDER MEDICAL ADVICE ONLY” and shall also bear
the following statements, namely: -

“Lactose free Infant Milk Substitute should only be used in case of diarrhoea in infants due to lactose
intolerance”.

(d) The lactose free/sucrose free Infant Milk Substitute should be withdrawn if there is no improvement in
symptoms of intolerance”.

(3) Hypoallergenic infant milk substitutes — (a) In addition to the requirements specified under regulation 5(2)(vii) and
5(2)(viii) for Infant formula except for milk fat and milk protein, the hypoallergenic infant milk substitutes shall also
meet the following requirement:

(i)  Protein used shall be hydrolysed whey protein or casein or free amino acids.

(b) The product which contains neither milk nor any milk derivatives shall be labelled “contains no milk or milk
products” in conspicuous manner.

(c) The container of infant milk substitute meant for infants with allergy to cow’s / buffalo’s milk protein shall
indicate conspicuously “HYPOALLERGENIC FORMULA” and statement “RECOMMENDED TO BE TAKEN
UNDER MEDICAL ADVICE ONLY” in capital letters on the label.

(4) Foods for Infants with Inborn Errors of Metabolism (IEM)

(a) Scope: This standard applies to food intended for the specific dietary management of disease of infants with specific
inborn error(s) of metabolism. This food is intended to be given under medical supervision.

(b) Description: (i) A food for infant with IEM is a food which is formulated or processed to be consumed orally or
administered enterally through a tube and is intended for the specific dietary management of a disease or a condition
with distinctive nutritional requirements, based on well-established scientific studies and medical evaluation.

(i) It is specially processed and formulated with nutrients desirable for the infant suffering from a specific IEM.
The product should exclude the ingredients/nutrients that are harmful to the diseased infant. The essential
characteristic involves a specific modification of the content or nature of proteins, fats or carbohydrates.

(iii) It is intended for the dietary management of an infant who, because of therapeutic or chronic needs has
restricted, limited or impaired capacity to ingest, digest, absorb or metabolize ordinary foodstuffs or infant formula
or certain nutrients or who needs specific nutrients established by medical observations.

(iv) Such foods fulfill unique nutritional needs of the infant with IEM through specific modifications/alterations and
processing of the food components.

(c) Composition: (i) The composition of Medical food for infants with IEM shall be based on sound medical and
nutritional principles. The nutritional safety and adequacy of the food shall be scientifically demonstrated to support the
growth and development of infants with IEM. Their use shall be demonstrated by scientific evidence to be beneficial in
the dietary management of the infants for whom it is intended.

(i1) Ingredients used in such food shall be suitable and safe and comply with all the applicable provisions of Food
Safety and Standards Regulations. The product may have ingredients mentioned in regulation 5(2) of infant
formula, such as milk, carbohydrates, vegetable oils, hydrolysed proteins, amino acids, or any other ingredients
required for the infants with IEM provided they are safe, desirable and nutritionally beneficial for infants with IEM.

(iii) The product may also have ingredients that are scientifically and medically proven to be necessary for such
foods. However, prior approval of the authority has to be taken.

(iv) It may contain vitamins and minerals stated in regulation 5(2)(vii) for infant formula; provided such nutrients
are safe, desirable and not harmful for infants suffering from IEM. Vitamins, minerals and amino acids for infants
suffering from IEM may be added at levels greater than RDA specified based on scientific/ medical needs and
under strict medical supervision.



[9FT [I-@Ts 4]

A <pl TSTHA ¢ THIHRT

55

(d) Food Additives: (i) In addition to the additives mentioned in regulation 5(3) for Infant formula, following food
additives are permitted in the preparation of 100 ml of the product ready for consumption prepared following

manufacturer’s instructions, unless otherwise indicated:

INS No. Additive Maximum Level

Thickeners

412 Guar gum 0.1 g in formulas containing hydrolysed
protein

1412 Distarch phosphate 0.5 g singly or in combination in soya-based

1414 Acetylated distarch phosphate products

1440 Hydorxy propyl starch

415 Gum arabic 2000 mg in gluten free infant formulae

440 Pectins (amidated and non amidated)

407 Carrageenan 0.1 g in hydrolysed protein and and/or amino
acid based infant formula only

1450 Starch sodium octenyl succinate 2 g in hydrolysed protein and/or amino acid
based infant formula only

(ii) Food additives shown in Schedule I (d) for special nutrient formulations may also be used.

(e) Labelling: (i) The words ‘FOOD FOR SPECIAL MEDICAL PURPOSE’ printed in the immediate proximity of the
name or brand name of the product.

(ii) The statement “For the Nutrition Management of IEM conditions (specific disease(s) , disorder(s) or
medical condition(s) for which the product is intended, and for which it has been shown to be effective) such as
Maple syrup urine disease; Glutaric Acidemia Type 1; Homocystinuria; Isovaleric Acidemia, 3-Methylcrotonyl-
CoA Carboxylase deficiency, 3-Methylglutaconyl-CoA Hydratase deficiency; Methylmalonic Acidemias, Propionic
Acidemia; Amino acid metabolic disorders; Phynylketonuria (PKU); Urea Cycle Disorders, Argininemia,
Argininosuccinic  Aciduria, Carbamoylphosphate Synthetase deficiency I, Citrullinemia; Tyrosinemia;
Galactosemia; 3-Hydroxy Long Chain Acyl-CoA Dehydrogenase Deficiency; Defects in the intraluminal hydrolysis
of fat; defective mucosal fat absorption defective lymphatic transport of fat; Disaccharidase deficiencies, Disorders
of carbohydrate metabolism Sucrase / isomaltase deficiency, Fructose intolerance; Non-ketotic Hyperglycinemia,
Lysinuric protein intolerance and Glucose transport defect (Glut ldef), Pyruvate dehydrogenase complex
deficiency.

(iii) An advisory warning “RECOMMENDED TO BE USED UNDER MEDICAL ADVICE ONLY” appearing on
the label in bold letters in an area separated from other written, printed or graphic information.

(iv) Information on osmolality or osmmolarity and/or acid-base balance shall be given when appropriate.
(v) Such foods in which essential characteristic involves a specific modification of the content or nature of proteins,
fats or carbohydrates shall bear a description of this modification and information on the amino acid, fatty acid or

carbohydrate profile when necessary.

(vi) A prominent statement indicating whether the product is or is not intended as the sole source of nutrition shall
appear on the label.




56

THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]

10.

(vii) Information of the nature of animal or plant proteins or protein hydrolysates should be provided.

(viii) Feeding instructions, including the method of administration and serving size if applicable, shall be given on
the label.

(ix) A complete statement concerning adequate precautions, known side effects, contraindications and product-drug
interaction, as applicable shall be given on the label.

(x) A statement of the rationale for the use of the product and a description of the properties or characteristics that
make it useful.

(xi) If the product has been formulated for a specific age group, it should carry a prominent statement to that effect.
(xii) A statement specifying the nutrient(s) which have been reduced, omitted, increased or otherwise modified,
relative to normal requirements and the rationale for the reduction, omission, increase or other modification shall
appear on the label.

(xiii) A warning that the product is not for parenteral use.

Food for Infant based on Traditional food ingredients:

(1) Scope: This standard applies to Food for infants prepared using traditional food ingredients. These foods are
intended for infants.

(2) Composition: (i) The composition of such foods shall be based on traditional food ingredients such as rice, rice
flour, wheat flour, semolina, pulses and other cereals, fruits, dry fruits and vegetables, milk, ghee, egg and egg products.

(i1) Ingredients used shall be safe and comply with all the applicable provisions of Food safety and Standard
Regulations, 2011.

(iii) The product may contain vitamins, minerals, amino acids and other nutrients necessary for Infant.

(iv) Such foods shall be either in the form “Ready to Use” or to be reconstituted with medium such as milk, water,
curd or any other medium appropriate for infant. Clear instructions for use shall be provided on the label.

(v) These shall be manufactured adopting necessary and appropriate technologies during the process and packaging
so that they retain their nutritional and other physical and sensory attributes.

(3) Food additives: They shall be free of any preservatives and colours.

(4) Labelling: (i) Such Products shall bear prominently the term “Traditional Food for Infants”.

(ii) A prominent statement indicating whether the product is or is not intended as the sole source of nutrition shall
appear on the label.

(iii) Feeding instructions including the method of administration and serving size, if applicable, and the nutrient
values shall be given on the label.

(iv) If the product is intended for a specific age group, it should carry a prominent statement to that effect.

Explanatory note: A non-exhaustive examples of Foods for infants based on traditional foods are:

(1) Cooked lentils, cereals, dry fruits, grains mashed to a pasty form, sweetened with sugar or jaggery or
honey

(2) Cooked vegetables mashed to a pasty form either sweetened or with little ghee
(3) Cooked rice made into a gruel or served with curd

(4) Cooked ganjee (cooked rice and made into a slightly thick liquid suitable for feeding
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(5) Ragi malt mix
(6) Semolina or sooji based foods with either milk or curd or ghee.
Schedule I(a)

ADVISORY LISTS OF MINERAL SALTS FOR USE IN FOODS FOR INFANT NUTRITION

No. Salts Purity Requirements Use in Foods for Infant
Nutrition
1. Source of Calcium (Ca)
1.1. | Calcium carbonate JECFA(1973),FCC,USP, BP, IP | IMF,IF, MCCF,FUF,
FSMP
1.2. | Calcium chloride JECFA(1975), FCC, USP, BP, IMF,IF, MCCF, FUF,
P FSMP
1.3. | Calcium citrate JECFA(1975), FCC,USP, IP IMF.,IF, MCCF, FUF,
(Tricalcium dicitrate) FSMP
1.4. | Calcium gluconate JECFA(1998),FCC IMF,IF, MCCEF, FUF,
USP, BP, IP FSMP
1.5. | Calcium glycerophosphate FCC, BP, IP IMF.IF, MCCF, FUF,
FSMP
1.6. | Calcium L- lactate JECFA(1974), FCC,USP, BP, IMF,IF, MCCEF, FUF,
1P FSMP
1.7. | Calcium phosphate, monobasic JECFA(1996), FCC, IP IMF,IF, MCCEF, FUF,
(Calcium dihydrogen phosphate) FSMP
1.8. | Calcium phosphate, dibasic JECFA(1975),FCC,BP, IP IMF,IF, MCCEF, FUF,
(Calcium hydrogen phosphate) FSMP
1.9. | Calcium phosphate, tribasic JECFA(1973),FCC, BP, IP IMF,IF, MCCEF, FUF,
(Tricalcium dipohosphate) FSMP
1.10.| Calcium oxide JECFA(1975),FCC, IP IMF,IF, MCCF, FSMP
1.11.| Calcium sulphate FCC, JECFA(1975), IP FSMP
2. Source of Phosphorus (P)
2.1 | Calcium phosphate, monobasic FCC,JECFA(1996), IP IMF.IF, MCCF, FUF,
FSMP
2.2 Calcium phosphate, dibasic FCC, JECFA(1975), IP IMF,IF, MCCEF,
FUF, FSMP
2.3 Calcium phosphate, tribasic FCC,JECFA(1973), IP IMF,IF, MCCEF,
FUF, FSMP
2.4 | Magnesium phosphate, dibasic FCC, 1P
2.5 Magnesium phosphate,tribasic FCC, 1P IMF.IF, MCCF, FUF,
FSMP
2.6 | Potassium phosphate,monobasic FCC, IP IMF,IF, MCCEF, FUF,

FSMP
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No. Salts Purity Requirements Use in Foods for Infant
Nutrition
2.7 Potassium phosphate, dibasic FCC, IP IMF.IF, MCCF, FUF,
FSMP
2.8 | Sodium phosphate, dibasic FCC, IP IMF.IF, MCCF, FUF,
FSMP
2.9 | Phosphoric acid FCC, IP IMF,IF, MCCF, FUF,
FSMP
3. Source of Chloride (Cl)
3.1 Calcium chloride FCC, JECFA(1975), IP IMF.,IF, MCCF, FUF,
FSMP
3.2 Choline chloride FCC, IP
33 Magnesium chloride FCC, IP IMF.IF, MCCF, FUF,
FSMP
34 Manganese chloride FCC, IP IMF, IF
3.5 Potassium chloride FCC, IP IMF,IF, MCCEF,
FUF,FSMP
3.6 Sodium chloride FCC, IP IMF,IF, MCCF, FUF,
FSMP
3.7 Hydrochloric acid (Food grade) 1P IMF,IF, MCCEF, FUF,
FSMP
4. Iron (Fe)
4.1 Ferrous carbonate, stabilized With DAB, IP MCCF, PCCF, FSMP
saccharose
4.2 Ferrous citrate FCC, IP IMF.IF, MCCEF,
PCCF,FUF, FSMP
4.3 Ferrous fumarate FCC,USP, DAB,BP, IP IF, MCCF, PCCF,FUF,
FSMP
4.4 Ferrous gluconate FCC, JECFA(1999), USP, IMF,IF, MCCF, PCCEF,
DAB, BP, IP FUF, FSMP
4.5 Ferrous lactate JECFA(1989),FCC, NF, IP IMF,IF, MCCF, PCCEF,
FUF, FSMP
4.6 Ferrous succinate MI, M1, IP IMF,IF, MCCF, PCCEF,
FUF, FSMP
4.7 Ferrous sulphate FCC, JECFA(1999), USP, BP, IMF,IF, MCCEF,
DAB, IP PCCF,FUF, FSMP
4.8 Ferric ammonium citrate JECFA(1984), FCC, IP IMF,IF, MCCEF,
PCCF,FUF, FSMP
4.9 Ferric citrate FCC, IP IMF.IF, MCCEF,
PCCF,FUF, FSMP
4.10 Ferrous bisglycinate JECFA (2003), IP IMF,IF, MCCF, PCCEF,
FUF, FSMP
4.11 Sodium ferric pyrophosphate FCC, IP IMF.IF, MCCEF,
Ferric diphosphate PCCEF,FUF, FSMP
4.12 Hydrogen reduced iron FCC, DAB, IP IF, MCCF, PCCF, FSMP
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No. Salts Purity Requirements Use in Foods for Infant
Nutrition
4.13 Electrolytic iron FCC, IP IF, MCCF, PCCF, FSMP
4.14 Carbonyl iron FCC, IP IF, MCCF, PCCF, FSMP
4.15 Ferric orthophosphate FCC, IP MCCF, PCCF
5. Source of Magnesium (Mg)
5.1 Magnesium carbonate JECFA(1979), USP, IMF.IF, MCCF,
BP, IP FUF, FSMP
5.2 Magnesium chloride FCC, JECFA(1979), USP, BP, IMF.IF, MCCF, FUF,
1P FSMP
53 Magnesium oxide FCC, JECFA(1973), USP, BP, IMF,IF, MCCF, FUF,
1P FSMP
54 Magnesium phosphate, dibasic FCC, JECFA(1982), IP IF, MCCF, FUF, FSMP
(Magnesium hydrogen Phosphate)
5.5 Magnesium FCC, JECFA(1982), IP IMF,IF, MCCF, FUF,
phosphate,tribasic(Trimagnesium FSMP
phosphate)
5.6 Magnesium sulphate FCC, USP, BP, IP IMF.IF, MCCF,
Magnesium gluconate JECFA(1998),FCC, IP FUF, FSMP
IMF,IF, MCCEF,
FUF, FSMP
6. Source of Sodium (Na)
6.1 Sodium bicarbonate FCC, JECFA(1975), IMF.IF,FUF, FSMP
USP, NF, IP
6.2 Sodium carbonate FCC, JECFA(1975), USP, NF, IMF.IF,FUF, FSMP
1P
6.3 Sodium chloride FCC, USP, BP, IP IMF,IF,FUF, FSMP
6.4 Sodium citrate JECFA(1975), USP, IMF.IF,FUF, FSMP
(Trisodium citrate) BP, DAB, IP
6.5 Sodium gluconate FCC, JECFA(1995), USP, IP IMF,IF, FSMP
6.6 Sodium L- lactate JECFA(1974), FCC, USP, BP, IMF.IF,FUF, FSMP
1P
6.7 Sodium phosphate, monobasic (sodium JECFA(1963), FCC, USP, IP IMF,IF,FUF, FSMP
dihydrogen phosphate
6.8 Sodium phosphate, dibasic JECFA(1975), FCC, USP, BP, IMF.IF,FUF, FSMP
(Disodium hydroghen phosphate) P
6.9 Sodium phosphate, tribasic FCC, JECFA91975), IP IMF.IF,FUF, FSMP
(Trisodium phosphate)
6.10 Sodium sulphate JECFA(2000), FCC, IMF.IF,FUF, FSMP
USP, BP, IP
7. Source of Potassium (K)
7.1 Potassium bicarbonate FCC,JECFA(1979), USP, BP, IMF.IF, MCCF,FUF,

1P

FSMP
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No. Salts Purity Requirements Use in Foods for Infant
Nutrition
72 Potassium carbonate FCC, JECFA(1975), USP, BP, IMF.IF, MCCF,FUF,
1P FSMP
73 Potassium chloride FCC, JECFA(1979), USP, BP, IMF,IF, MCCF, FUF,
1P FSMP
7.4 Potassium citrate FCC, JECFA(1975), USP, BP, IMF.IF, MCCEF, FUF,
. . . 1P FSMP
(tripotassium citrate)
7.5 Potassium glycerophosphate FCC, IP PCCF, FSMP
7.6 Potassium gluconate JECFA(1978), CC,USP, IP IMF.,IF, MCCF, FUF,
FSMP
7.7 Potassium phosphate, monobasic FCC,JECFA(1982),FCC, BP, IP | IF, FUF, FSMP
7.8 Potassium phosphate, dibasic FCC,JECFA(1982),BP, IP IF, FUF, FSMP
8. Source of Copper (Cu)
8.1 Copper gluconate FCC, USP, IP IMF,IF, FUF, FSMP
8.2 Cupric carbonate M, IP IMF,IF,FUF, FSMP
8.3 Cupric citrate FCC, USP, IP IMF,IF,FUF, FSMP
8.4 Cupric sulphate JECFA(1973), FCC, USP,DAB, | IMF,IF,FUF, FSMP
1P
9. Source of Iodine (I)
Potassium iodide FCC, USP, BP, DAB, 1P IMF,IF, MCCF, FUF,
FSMP
9.1 Sodium iodide USP, BP, DAB, IP IMF,IF, MCCF, FUF,
FSMP
9.2 Potassium iodate FCC, IP FSMP
9.3 Sodium iodate FCC, IP FSMP
10. Source of Zinc (Zn)
10.1 Zinc acetate USP, IP IME,IF,
MCCF,FUF,PCCF, FSMP
10.2 Zinc chloride USP, BP, DAB, IP IMF,IF,
MCCF,FUF,PCCF, FSMP
10.3 Zinc oxide FCC, USP, DAB, IMF,IF,
BP, IP MCCF,FUF,PCCF, FSMP
10.4 Zinc sulphate FCC, USP, BP, IP IMF,IF,
MCCF,FUF,PCCF, FSMP
11. Source of Manganese (Mn)
11.1 Manganese carbonate MI, IP IMF.IF, FUF, FSMP
11.2 Manganese chloride FCC, IP IMF,IF,FUF, FSMP
11.3 Manganese citrate FCC, IP IMF,IF,FUF, FSM
11.4 Manganese sulphate FCC, USP, IP IMF,IF, FUF, FSMP
11.5 Manganese gluconate FCC, IP IMF.IF,FUF, FSMP
12. Source for Selenium
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No. Salts Purity Requirements Use in Foods for Infant
Nutrition

12.1 Sodium selenate M, IP IMF.IF, PCCF, FUF,
FSMP

12.2 Sodium selenite Ph Eur, USP, MP, M1, IP IMF, IF, PCCF, FUF,
FSMP

12.3 Sodium hydrogen selenite DVFA, IP IMF, IF, PCCF, FUF,
FSMP

13. Source for Chromium (IIT)

13.1 Chromium sulphate USP, MI, IP IF, FSMP

13.2 Chromium chloride USP, M1, IP IF, FSMP

14. Source for Molybdenum (VI)

14.1 Sodium molybdate Ph Eur, IP IF, FSMP

14.2 Ammonium molybdate FCC, USP, IP IF, FSMP

Schedule I(b)

ADVISORY LIST OF VITAMIN COMPOUNDS FOR USE IN FOODS FOR INFANT NUTRITION

No. Vitamin Purity Requirements Use in foods for infant
Nutrition

1. Vitamin A

1.1 all trans retinol FCC, USP, Ph Eur, IP IMF, IF, MCCF,

. PCCF,FUF, FSMP

1.2 Retinyl acetate FCC, USP, Ph Eur, IP IMF, IF, MCCF,

1.3 Retinyll palmitate FCC., USP, Ph Eur, IP PCCF, FUF, FSMP
IMF, IF, MCCEF,
PCCF,FUF,FSMP

2. Provitamin A Beta-carotene

2.1 Beta-carotene JECFA(1987), FCC, USP,Ph | IMF, IF ,FSMP

Eur, IP

3. Vitamin D

3.1 Vitamin D,(Ergocalciferol) FCC, USP, Ph Eur, IP IMF, IF,

3.2 Vitamin D;(Cholecalciferol) FCC, USP, BP, DAB, 1P 2@(1:\/?5 PCCE.FUF,
IMF, IF,
MCCEF,PCCF,FUF
FSMP

Vitamin E
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4.1 D-alpha-Tocopherol JECFA(2000), FCC, USP, IMF, IF, FUF
NF, FSMP
1P
4.2 DL-alpha-Tocopherol JECFA(1986), FCC, USP, IMF. IF, FUF, FSMP
NF, IP
4.3 D-alpha-Tocopheryl acetate FCC, USP, NF, BP, Ph Eur, IMF, IF, FUF, FSMP
IP
44 DL-alpha-Tocopheryl acetate FCC, USP, NF, BP, Ph Eur, IMF, IF, FUF.FSMP
1P
4.5 D-alpha-Tocopheryl acid succinate FCC, USP, Ph Eur, IP IMF, IF, FSMP
4.6 DL-alpha Tocopheryl acid succinate NF., MP, ML USP, Ph Eur, IMF, IF, FSMP
IP
4.7 DL-alpha-Tocopheryl polyethylene glycol IMF, IF, FSMP
. FCC, USP, IP
succinate
5. Vitamin C
5.1 L-Ascorbic acid JECFA(1973), FCC, USP, IMF, IF,
Ph Eur, MCCF,PCCF,FUF
BP, Ph Eur, IP FSMP
52 Calcium-L-ascorbate JECFA(1981), FCC, USP, IMF, IF, MCCF,PCCEF,
Ph Eur, IP FUF, FSMP
IMF, IF,
53 6-Palmitoyl-L-ascorbic acid JECFA(1973), FCC, USP, MCCF,PCCF,FUF, FSMP
BP, NF, Ph Eur, IP
. IMF, IF,
>4 ?Aogé‘:r‘;LlaZf;i’;g JECFA(1973), FCC, USP, | MCCF,PCCF,FUF,
P Ph Eur, IP FSMP
55 Potassium-L-ascorbate FCC, IP IMF., IF, MCCF,PCCF.,
FSMP
6. Vitamin B,
6.1 Thiaminchloride hydrochloride FCC, USP, Ph Eur, IP IMF, IF, MCCF,PCCEF,
FUF,FSMP
6.2 Thiamin mononitrate FCC, USP, BP, Ph Eur, IP IMF, IF,
MCCF,PCCF,FUF,
FSMP
7. Vitamin B,
7.1 Riboflavin JECFA(1987), FCC, USP, IMF, IF, MCCF,PCCF,
. — BP, IP FUF,FSMP
72 ggiouflls“n's -phosphate JECFA(1987), USP, BP, Ph | IMF, IF, MCCF,PCCF,
Eur, IP FUF,FSMP
8. Niacin
8.1 Nicotinic acid amide FCC, USP, Ph Eur, BP, IP IMF, IF, MCCF,PCCEF,
8.2 (Nicotinamide) FCC, USP, BP, Ph Eur, IP FUF, FSMP

Nicotinic acid

IMF, IF, F,PCCF,FUF,
FSMP
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Nutrition
9. Vitamin Bg
9.1 Pyridoxine hydrochloride FCC, USP, BP, Ph Eur, IP IMF, IF,
9.2 Pyridoxal 5-phosphate MI, FCC, USP, IP 2@(1:\/?5 PCCE.FUF,
IMF, IF, MCCF,PCCF,
FUF,FSMP
10. Folic acid
10.1 | N-Pteroyl-L-glutamic acid FCC, USP, Ph Eur, IP IMF, IF, MCCF,PCCEF,
. FUF, FSMP
10.2 | Calcium-L-methyl folate JECFA(2005), IP IMF. IF. FSMP
11. Pantothenic acid
11.1 | Calcium-D-pantothenate FCC, USP, Ph Eur, IP IMF, IF, MCCF,PCCEF,
FUF,FSMP
11.2 Sodium-D-pantothenate DAB, IP IMF, IF, MCCF,PCCEF,
FUF,FSMP, IMF, IF,
11.3 | D-Panthenol FCC, USP, Ph Eur, IP MCCEF,PCCF,FUF,
FSMP
11.4 | DL-Panthenol FCC, USP, Ph Eur, IP IMF, IF, MCCF,PCCEF,
FUF,FSMP
12. Vitamin B,
12.1 | Cyanocobalamine FCC, USP, BP, PhEur, IP IMF, IF, MCCF,PCCEF,
FUF, FSMP
12.2 | Hydroxo-cobalamine USP, NF, Ph Eur, IP IMF, IF,
MCCF,PCCF,FUF,
FSMP
13. | Vitamin K,

13.1 | Phytomenadione FCC, USP, Ph Eur, BP, IP IMF, IF, MCCEF,PCCEF,
(2-Methyl-3-phytyl-1,4- FUF, FSMP
naphthoQuinine/Phylloquinone/phyto
nadione)

14. | Biotin
14.1 | D-biotin FCC, USP, Ph Eur, IP IMF, IF,MCCF, PCCF,
FUF,FSMP
Schedule I(c)

ADVISORY LIST OF AMINO ACIDS AND OTHER NUTRIENTS FOR USE IN FOODS FOR INFANT
NUTRITION UNDER THE PROVISIONS OF THE REGULATIONS

No. Nutrient source Purity requirements by

1. Amino acids

1.1 L-Arginine FCC, USP, Ph Eur, BP, IP

1.2 L-arginine hydrochloride FCC, USP, Ph Eur, BP, IP

1.3 L-Cystine FCC, USP, Ph Eur, IP
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1.4 L-Cystine dihydrochloride MI, 1P
1.5 L-Cysteine DAB, IP
1.6 L-Cysteine hydrochloride FCC, Ph Eur, IP
1.7 L-Histidine FCC, USP, Ph Eur, IP
1.8 L-Histidine hydrochloride FCC, Ph Eur, DAB, IP
1.9 L-isoleucine FCC, USP, Ph Eur, IP
1.10 L-Isoleucine hydrochloride FCC, USP, IP
1.11 L-Leucine FCC, USP, Ph Eur, IP
1.12 L-Leucine hydrochloride MI, FCC, USP, IP
1.13 L-Lysine USP, IP
1.14 L-Lysine hydrochloride FCC, USP, Ph Eur, IP
1.15 L-Methionine FCC, USP, Ph Eur, IP
1.16 L-Phenylalanine FCC, USP, Ph Eur, IP
1.17 L-Threonine FCC, USP, Ph Eur, IP
1.18 L-Tryptophan FCC, USP, Ph Eur, IP
1.19 L-Tyrosine FCC, USP, Ph Eur, IP
1.20 L-Valine FCC, USP, Ph Eur, IP
1.21 L-Alanine FCC, USP, Ph Eur, IP
1.22 L-Arginine L-aspartate Ph Eur, IP
1.23 L-Aspartic acid FCC, USP, Ph Eur, IP
1.24 L-Citruline USP, IP
1.25 L-Glutamic acid JECFA(1987), USP, FECC, Ph Eur, IP
1.26 L-Glutamine FCC, USP, Ph Eur, IP
1.27 Glycine FCC, USP, Ph Eur, IP
1.28 L-Ornithine MI, FCC, IP
1.29 L-ornithine monohydrochloride DAB, IP
1.30 L-Proline FCC, USP, Ph Eur, IP
1.31 L-Serine USP, Ph Eur, IP
1.32 N-Acetyl-L-cysteine (N-Acetyl-L-methionine) USP, Ph Eur, IP
1.33 L-Lysine acetate FCC, USP, MP, Ph Eur, IP
1.34 L-Lysine-L-aspertate Jap Food Stan, IP
1.35 L-Lysine-L-glutamate dihydrate Jap Food Stan, IP
1.36 Magnesium L-aspartate Ph Eur, IP
1.37 Calcium L-glutamate JECFA, FCC, Jap Food Stan, IP
1.38 Potassium L-glutamate JECFA, FCC, Jap Food Stan, IP
2. Carnitine

[PART III—SEC. 4]
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2.1 L-Carnitine FCC, USP, Ph Eur, IP
2.2 L-Carnitine hydrochloride FCC, IP
2.3 Carnitine tartrate FCC, Ph Eur, IP
3. Taurine
3.1 Taurine USP, JP, IP
4. Choline
4.1 Choline FCC, USP, IP
4.2 Choline chloride FCC, IP
4.3 Choline citrate NF, IP
4.4 Choline hydrogen tartrate DAB, IP
4.5 Choline bitartrate FCC, NF, DAB, IP
5. Inositols
5.1 Myo-inositol FCC, IP
6. Nucleotides
6.1 Adenosine 5-monophosphate (AMP) FSANZ, IP
6.2 Cytidine 5-mono phosphate (CMP) FSANZ, IP
6.3 Guanosine 5-mono phosphate (GMP) JECFA (1985), IP
6.4 Inosine 5-mono phosphate (IMP) JECFA (1974), IP
6.5 Disodium uridine 5-monophosphate salt FSANZ, IP
6.6 Disodium guanosine 5-mono phosphate salt FCC, JECFA, FSANZ, IP
6.7 Disodium ionosine 5-mono phosphate FCC, JECFA, FSANZ, IP
As far as applicable, also the free, hydrated and anhydrous forms of amino acids and the hydrochloride, sodium and
potassium salts of amino acids may be used in FSMP.
Schedule I(d)

LIST OF FOOD ADDITIVES THAT CAN BE ADDED FOR SPECIAL NUTRIENT FORMULATIONS

For reasons of stability and safe handling, some vitamins and other nutrients have to be converted into suitable
preparations. For this purpose, the food additives included in respective specific standards may be used. In addition, the
following food additives may be used as nutrient carriers.

INS No. Additive/Carrier

Maximum level in ready-to use food For Infant
Nutrition (mg/kg)

414

Gum Arabic/gum acacia or Galacto oligosaccharide

10
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INS No. Additive/Carrier Maximum level in ready-to use food For Infant
Nutrition (mg/kg)
551 Silicon dioxide 10
421 Mannitol (for vitamin B, dry rubbing, 0.1% only) 10
1450 Starch sodium octenyl succinate 100
301 Sodium L-ascorbate (in coating of nutrient preparations | 75
containing polyunsaturated fatty acids)

Abbreviations:

BP: British pharmacopoeia

DAB: Deutsches Arzneibuch
DVFA:DanishnVeterinary and Food administration
FCC : Food Chemicals Codex

FSANZ: Food Standards Australia and New Zealand
FSMP: Foods for Special Medical Purposes

FUF: follow up Formula

IMF: Infant Milk food

IF: Infant formula

IP : Indian Pharmacopoeia

Jap Food Stan: Japanese Food Standard

JECFA: FAO/WHO Joint Expert Committee on Food Additives.
MCCEF: Milk cereal based complementary food

MI : Merck Index.

PCCF: Processed cereal based complementary food
Ph Eur: Pharmcopoeia Europeia

USP: The United States Pharmocopeia
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